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INlRODUCTION 

I, the Cbairman of Standing Committee on Urban & Rural Development 
(1995-96) baving been autborised by tbe Committee to submit the Report on their 
behalC, present the Sixteenth Report on Demands Cor Grants (1995-96) of tbe 
Ministry of Rural Areas & Employment. 

2. Demands Cor Grants have been examined by the Commitee under Rule 
331E(1)(a) of the Rules of Procedure and Conduct of Business in Lok Sabha. 

3. The Committee look evidence of the representatives oC Ministry of Rural 
Areas & Employment and Department of Wastelands Development on 18th and 
21st April. 1995. 

4. The Report was considered and adopted by the Committee at their sitting 
held on 26th April, 1995. 

5. The Committee wish to express their thanks to the officers oCthe Ministry 
of Rural Areas & Employment and Department oCWastelands Development who 
appeared before the Committee and placed tbeirconsidered views. They also wish 
to thank the Ministry!Department Cor furnishing the written replies on the points 
raised by the Committee. 

New Delhi; 
April 26, 1995 
VaisaklUl 6, 1917 (Sam) 

(v) 

PRATAPRAO B. BHOSALE, 
Chairman, 

Standing Committee on Urban and 
Rural Development. 



PART I 

MINISTRY OF RURAL AREAS AND EMPLOYMENT 

CHAPTER I 

INTRODUcrORY 

Being a p~dominantJy rural economy, the development of rural a~as and the 
ru .... 1 people, particularly tile vulnerable sections amongst them, continues to be 
the central concern of development planning in India in the Eighth Plan. The 
onerous laskof alJeviation of poverty and ushering in economic progress and social 
transformation has been entrusted with the Ministry of Rural Areas &. Employ
ment. 

1.2 The Programmes implemented by the Ministry to implement the laid
down objectives are as below:-

1. Wage Employment and lnfraslrueture Development 

JaW8bar Rozgar Yojana (JRY) 

Million Wells Scheme (MWS) 

Indira Awaas Yojana (lAY) 

Employment Assurance Scbeme (EAS) 

Rural Housing 

Rural Roads 

2. Self Employment and Income Gcneration Programmes 

Integrated Rural Development Programme (IROP) 

Institutional Finance for IRP 

Development of Women &. Children in Rural Areas (OWCRA) 

Training of Rural Youth for Self-EnfploYl1lcnt (TRYSEM) 

Supply of Improved Toolkits to Rural Artisans 

3. Special Area Programmes 

Development of Watershed Approach 

Orought Prone Arcas Progral1l1n~ (OPAP) 

Desert Development Programme (OOP) 

4. Rural Water Supply and Sanitation 

Rural Water Supply 

Rural Sanitation 
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1.3 From the year 1994-95 a new scheme bas been Ilunched namely "MPs' 
Local Area Development Scheme". Under this scheme, elch Member of Parlia
ment both from ruraliS well IS urban lreas will hive the choice to suggest to the 
District Collectors/Local Authorities works to the tune ofRs. 1 crore per year to 
be taken up in their respective constituencies, with each individual work not 
exceeding Rs. 10 lakhs. On the basis of SUggestiODS made by Members of 
Parliament priorities will be drawn according to the guidelines. This Scheme bas 
been trasferred to the Ministry of Planning and P~gramme Implementation. 

1.4 The Eighth Pia n emphasises human development in a II ilB facets IS the core 
of developmental efforts. The expanded focus on poverty Illeviation programmes 
is aimed It giving employment and provide income avenues to rural poor through 
self-employment. There is Iiso a renewed emphasis on making the people active 
participants in the development process with the Government playing an enabling 
Ind facilitating role. 

1.5 In the present report, the Committee have restricted its examination to only 
major issue concerning programmes related to poverty alleviation, employment 
generation, water supply and sanitation, housing, land records in the context of 
plan budget and Demands for Grants for the ensuing yelr i.e. 1995-96. 



CHAPTER II 

ANALYSIS OF DEMANDS FOR GRANTS AND PLAN BUDGET OF 
TIlE MINISTRY OF RURAL AREAS AND EMPLOYMENT FOR 

TIlE YEAR 1995-96 

The Eighth Plan outlay for the Ministry of Rural Areas It Employment has 
. been fixed at Rs. 30,000 crores. 

(I) Plan Outlay ror 1995-96 

2.1 The Ministry of Rural Areas It Employment have presented Demands for 
Grants of Rs. 7700 crores for tbe year 1995-96 as against Rs. 5437.87 crores 
(actual) in 1993-94 and Rs. 7320 crores (RE) in 1994-95. The bead-wise details 
of the Demands for Grants of tbe Ministry are sbown in Annexure-I. 

2.2 There is tbe increase of around 10% in BE 1995-96 over BE 1994-95, 
wbereas tbe increase in BE 1994-95 was around 39.90% over BE of tbe year 
1993-94. The increase in BE 1995-96 comes to just around 6% if BE 1995-96 is 
compared to RE 1994-95. 

The Ministry in tbe written replies furnisbed before tbe Committee have stated 
that the Ministry had proposed outlay ofRs. 10,500 crores-for 1995-96, wbicb was 
about 50% increase over the BE of 1994-95. However, after tbe annual Plan 
discussion with Planning Commission, the outlay of Rs. 7700 crores was finally 
approved fortbis Ministry. Though this Ministry bad proposed outlay for 1995-96 
witb a substantial increase in the last year's budget provision, it is tbe Planning 
Conunission whicb approved tbis outlay. 

Z.J The Committee feel tbat the marginal Increase In DE 1995-96 covers 
only the percentage bike due to Innutionary trends. The Comolittee observe 
that Rural areas account ror nearly three-rourth or tbe population or the 
country and bave a much larger concentration or people below the poverty 
line. Rural Development whlcb encompasses tbeentlre pmutorlmprovement 
In the overall quality or lire In tbe rural areas can only be ~bleved with tbe 
eradication or poverty or tbe people living there. The programmes or the 
Mln.try provide opportunities to the poor people and enable tbem to 
participate actively In tbe growth process by eltcouraglng and providing rural 
employment, Increasing their access to Institutional credit and subsidy, land 
rerorms and development In drought prone areas etc. Coaslderlng the large 
activities or the Mln.try and also the ract that Rural poverty alleviation has 
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been or primary concern In tbe economic planning and development process 
In tbe country, tbe Committee reel tbllt tbe plan outlay ror 199.5·96 Is Dot 
sumcient to meet tbe targets nxed rordlrrerent Scbemes by tbe Ministry. Even 
tbe Ministry In tbe wrltlea replies rurnlsbed berore tbe Committee have 
admitted tbat tbe approved outlay or Rs. 7700 crores will not be lIIumclent to 
acbieve tbe targets nxed under various scbemes. The Committee Is deeply 
concerned over tbe cut made by Planning Commission over the proposed 
outlay ortbe Ministry and recomnlend tbat tbe outlay ror 199.5·96 sbould be 
Increased rrom Rs. 7700 crores to 10,.500 crores as proposed by tbe Ministry. 

(Ii) Jawabar Ro..-r Yojana 

Demand No. 70 

Major Read 1.501 

Sub Read F.l(n 

3.1 lawahar R01.gar Yojana was launched in the year 1989·90 and the tben 
existing Scheme of NREPs & RLEGP merged into it. It aims at generation of 

additional gainful employment forthe unemployed men and women in rural areas. 
The expenditure under lRY is shared between Centre and States in the ratio of 
80:20. 

3.2 The Vlflth Plan oullay for lawahar Rozgc1r Yojallli is R ... 18,400 nores. 
Financial allocation during the lst four year of the plan is given below: 

BE 

BE 

BE 

1992·93 

1993·94 

1994·95 

R ... 2046.00 crores 

Rs. 3306.00 crores 

Rs. 3855.00 crores 

RE Rs. (3535.(X) l'rores) 

BE· 1995·96 Ro;o 3862.00 l'mres 

I'hysical Targets" Acbievements 

EMPLOYMENT GENERATION (MILLION MAN DAYS) 

1992·93 

1993·94 

1994·95 

Achievement 
upto December 1994 

1995·96 

103.76% 

98.59% 

Targets· 1 036.55 

480.00 

Targets-917.23 
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3.3 The Ministry in the written replies furnished bl:fore the Committee have 
stated that the revised employment generation targets under JRY during 1994-95 
is 966.55 million mandays, against which upto the month of January, 1995, the 
acbievement was 618.23 million mandays wbicb is 63.96%. As per tbe reports 
received (21 States/UTs-upto February, 1995 and balance States!UTs upto 
January, 1995, 694.76 million mandays have been generated underJRY during the 
current year, which 71.88% of the employment generation targets. Best months for 
taking up wage employment schemes are from December to May and with all the 
StateslUTs reporting in full, it is expected that the employment generation targets 
will be achieved fully during the cU!lent year. 

3.4 Performance underJRY from 1989-90 to ] 993-94 and 1994-95 in different 
States is shown at Annexure II A & II B. 

3.5 The Ministry in the written replies have statcd that tbe first round of 
Concurrent Evaluation of JRY was conducted during Jan.-December. 1992. 
Subsequently, the second round of JRY evaluation was also complctcd during 
June 1993 to May 1994 in alltbe districts in tbe country covering about 4,700 
villages Panchayats and around" 24,000 JRY workers. 

Highlights from JRY Evaluation 

(i) JRY workers were paid minimum wages in diffcrcnt Statcs. Pcriodicity 
ofpaymellt of wages were weckly in47% cases and fortnightly in 11.2% 
cases. The average wages rate per day for JRY workers was found to be 
Rs. 22.80 for men and Rs. 21.21 for women. 

(ii) Qua lity of foodgrains supplied was reported to be good by workers in 94% 
cases. 

(iii) The quality of assets created was good in about 75% cases; 90% of JRY 
workers interviewed opined tbat assets were useful to the people. 

(iv) The programmes has very mucb benefited tbe target group of people. The 
sbare ofSC/STwas 53.7%, landless labourers 38.3% and women 20%. 

(v) During tbe reference period of 30 days preceding thc date of survey, a 
household got on an average about 6 mandays of employment fromJRY 
programme. 

3.6 The Ministry in the written replies have staled that the first instalment of 
funds is released without any conditions and the second instalment under the JRY 
is released only when the district has utilised 50% of the available funds (i.e. tbe 
funds released during a pa rticular year and the unspent balance from the previous 
year). 

3.7 The Committee app~late the Jo'inancial and Physical Perfonuance 
under JRY during 199Z-93and 1993·94 which has beenstatted morethon 100%. 
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However, tbe Committee note wltb concel1l tbat the targets during 1995·96 
bave beeD reduced to '17.23 million mandays from 1036.55 million .. aDelays 
during 1994·95. 

3.8 The CoMmittee furtber note tbat in few States progressive unspent 
balances were more tban tbe funds released under JRY'during 1994-95 as may be 
seen at Annexure II A & II B wbicb sbows that tbe condition tbat tbe second 
instalment of JRY is released only wben 50% of tbe funds bave been utilised, is 
not being followed by tbe Centre. The Committee Iiso note tbat althougb pbysical 
and financial achievement bas been stated as more tban 100% the accumulated 
unspent balances to the tune ofRs. 48190.20 llkhs IS on 1.4.94 gives a different 
picture about tbe success of the programme. The Committee would like tbe 
Ministry to explain tbe reasons for the contradiction of mismatcb between cent 
percent financial and physicalacbievement in the Centre and tbe underspending 
indifferent States. The Committee would also like to be apprised about tbe reasons 
for the release of funds to States where accumulated unspent balances are more 
tban 100% of tbe funds released during a particular year. 

J.9 The Committee recommend that monitoring of the dilTerent progra nunes 
under JRY sbould 'further be strengtbened. The Committee note that there are 
complaints in the States about the uniform application of the guidelines issued by 
tbe Centre. As such the Committee urge tbat it sbould be ensured by the Ministry 
tbat the necessary inCrastructure required for different activities related to creation 
of assets in tbe rural areas sucb as construction of roads is provided timely. 
Necessary guidelines should be issued in this regard. 

3.10 The Committee Curther recommend that under JRY provision oC 
construction of Senior Secondary Scbools be made keeping in view tbe requirement 
of tbe specific area. 

(iii) Integrated Rural Development Programme 

Demand No. 70 

Ml\Jor Head 2501 

SubHead E.l 

4.1 Recognising lack of productive assets as a major eause of poverty and 
unemployment, the Integrated Rural Development Progranune (lRDP) was 
conceived during the mid-seventies as an important anti-poverty programme 
aimed at providing income generating assets and self-employment opportunities 
for tbe rural poor. The programme was initially introduced 011 a pilot basis in 
selected development blocks but since 1980-81 has been extended to all tbe blocks 
of the country. 

4.2 IRDP continues to be a major selC-employment progranune in tbe VIII 
Plan, which is aimed at alleviating rural poverty. The objectives of IRDP is to 
enable identiraed rural poor families to take upproduclive activities to augment tbe 
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family income on a sustained basis and to ultilUltely come out of the poverty 
syndrome. 

4.3 In tbe identified target group, it is stipulated that 50% of tbe benefitted 
families sbould be Scbeduled Castes and Scheduled Tribes, at least 40% women 
and 3% pbysically handicapped persons. 

4.4 The programme is constantly re"iewed by a Centnllevel Coordination 
Committee (CLCC) and tbe High Level Credit Committee (HLCC) chaired by 
Secretary Runl Development and attended by Secretari8s of various State 
Governments and representatives of banks. 

4.5 ~DP is a ccntnlly sponsored programme funded on 50:50 basis by the 
Centre and State. It is implemented tbrough District RunlDevelopment Agencies 
(ORDAs). 

4.6 The plan outlay for Eighth Plan has been fixed at Rs. 3350 frores with 
physical target of covering 1161akh families in tbe plan period. The perfom18nce 
during tbe first tbree years of tbe Eigbth Plan bas been under:-

Year Financill Physical 
B.E. Actual 'If> of Tarael Achieve- 'If>of 

Expelr. Expelr. menl Acbleve-
(Rs. in aorcs) (Lath families) ment 

1992-93 390.20 393.62 100.88 18.75 20.69 110.33 

1993-94 654.00 656.70 100.41 25.70 25.38 98.75 

1994-95· 675.00 21.15 

1995-96 656.00 19.50 

• Apinsllhe oullay of Rs. 675 crores for 1994-95. Ihe funds 10 lhe extenl of Rs. 640.00 aorcs baV'C been 
releaaed uplo 151h Man:-h. 1995. As per reports received from the Stlte Govemments, the physical 
acbievement upto January. 1995 wu 14.37 lalch familia a. api ... t lhe annual "flel of 21.15 lakh 

families. 

4.7 As pertbe findings of Audit Pan No. 6.1, 6.4 ofC&AG Report for the year 
1993, the test-check of records in various States revealed tbat tbe State Govern
ments also continued to assist the beneficiaries witb inadequate funds witb the 
'result tbat a large number of IRDP beneficiaries could not cross the poverty line. 

The Ministry in tbe written replies bave stated tbat on all India basis 80.98% 
have crossed pClverty line ofRs. 3500/-. boweveronly 27.81 percent have crossed 
poverty lines ofRs. 6,400/-. Furthertbe objectives of 50% SCISTbeneficiaries has 
been acbieved. However, there is shortfall in tbe fulfillment of objectives of 40% 
women beneficiaries. Only 33% of women bener.dilries have been assisted so fa r. 
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4.8 The Ministry in tbe written replies furnisbed before tbe Committee have 
stated tbat in view of tbe recommendation of Public Accounts Committee of 
Parliament constant efforts are being made to ensure tbat tbe programmes 
imgJemented by tbe Ministry of Rural Development are being integrated/dove
tailed to provide employment, land development and 11IIIlimum needy. 

4.9 The guidelines of IRDP envisages preparation of a comprebensive Five 
YearPerspectivePlancateringaninventoryot'localresourcesafteridentifyingtbe 
development potential and major potential thNst areas wbicb could be tapped and 
involvingofsuitableprogrammc.<; fortbe bencfit of rural poor. The Ministry in tbe 
written replies bavc stated tbat certain basic conditions have to be fulfilled at tbe 
time of release of second instalmcnt. As a ncccssary condition l'orrelease of second 
instalment, the ORDAs are required to prepare a comprehcnsiveannual planwhicb 
bas to have tbc approval of the Governing Body. Sincc, tbe responsibility of 
implementationoftbc programme lies witb the state govcrnments, thisalsoa State 
subject. 

4.10 The Committee note that the performance of IRDP during the Ia.~t 
two years orthe VIlIth I'lan Is 8atlsfa~tory In Financial and physical tenus. 
Howe~t'r, the Committee are distressed to note that the adual number or 
benefi~iaries assisted in absolute term i.e. to~ross the poverty line, is very low. 
On all India basis only 17.81 % of the benenciaries ~ould cross the poverty line 
of Rs. 6,400/-. The Committee feel that indden~e of the rural poverty Is a big 
~hallenge before the Country even aner more than 40 years of planned 
development. In view of the seriousness of rural poverty the Committee 
rKommend that the criterion for the su~~ess or the programnle should be the 
number or beneficiaries assisted In absolute tenus rather than statistics or 
number of beneficiaries assisted so far. As such the Committee .'e~ommend 
that such programmes started ror tbe alleviation orpoverty should beneftt the 
rural poor qualitatively ratber then quantitatively. 

4.11 The ConlRlittee note witb concern that banks playa very important 
role In the implementation of programme under IRDP. However, the attitude 
of bank~ is not very cooperative. The Committee recommend that Ministry 
should evaluate the performance of banks Rloling to the grant of loun under 
the Scheme. 

4.1% The Committee further note with concern the shortfall In the 
rulfilment or the objective of 40% women beneficiaries under IRDP. The 
COlnmlttee urge that adequate attention should be given to beneftt the rUral 
women who constitute a bulk of our popUlation. 

4.13 The Committee appreciate that etrorts are being made at the Central 
level to Integrate allied programmes and activities. The Committee reel that 
eomest action Is required in this regard to avoid overlapping and for the 
effective Implementation of IRDP. 
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4.141beComininee 1110 hope that the basic condition that the DRDAa Ire 
required to .. pift! I compft!bclllive IDDUlI plan, to be fulfilled It the time of 
ft!leue of second instalment, is beiag Idheft!d by the CeJdre. 

4.15 The Committee Ilso ft!commead that I task foree sbould be COllltituteci 
to monitor IRDP. The primary objective of the Tisk Foree should be to have I 
IUrprise visit It ditTcft!nt pllces where prognnuncs rellted to IRDP .Ift! beiDg 
implcmented. 

4.16 The Comniittec further ft!commeDd that the fundi under IRDP sbould be 
ft!leaaed by Centft! to States IDd further by States to DRDAa colllideriag maitet, 
social, geoclimatic conditiolll ofditTeft!ntlctivities under IRDPIOIS toellluft! full 
utilisation of fundi. 

(v) Developmeat orWomea aad Cbllclrea Ia Rural A.-.. 

5.1 DWCRA is a su~~grammc of the Integrated Ru .. 1 Development 
Propmme started in the year 1992-93. It aims at socio-economic upliftJDcnt of 
the women members of families below povcrty line through creation of opportu-
nities forincomc gencratiag activitics on self sustained basis. . 

5.3 1beFiDlocill Ind Physical performance duriag the fiist three year of 
vm P"n.~ as undcr:- . 

Year PI ...... Pltnlcal 
BE Adual 1hf T~t AcIIJevemeat ~of 

Bxpdr. Expdr. ~t 

(Ra. fa Cron.) (No. or 
0.0 ... > 

1992·93 13.00 15.30 117.64. 7.500 9029 120.39 

1993·94 21.00 23.30 110.9.5 10984 l.5483 140.96 

1994-9.5· 21.00 13400 
R.B. (31.00) 

199.5-96 6.5.00 30000 

5.31be number ofbencficiarica coveft!d under DWCRA durins the last three 
yurs Ire IS llncler:-

1992-93 

1993-94 

1994-95 

126744 

268585 
3779091 
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As regards the numberoffamilles, who have actually been brought above 
poverty line, the Ministry in the written replies have stated that no such survey 
has been conducted under the programme • 

. 5A Explaining before the Committee about the public response of 
DWCRA, the representative of Ministry of Rural Areas A Employment 
stated:· 

"The Committee would be pleased to know that the response from the 
rural poor women to this activity, particularly In terms of thrift and 
credit activity which has been generated Is very substantial". 

5.5 The Committee are satisfied about the full utilisation of funds and 
more than 100% achievement in respect of targets. The Committee are also 
glad to note the popUlarity of the programme. However, the Committee are 
unhappy to note the findln~ of audit para No. 6.1 of the CAAG Report for the 
year 1993, according to which In Aru ... chal Pradesb out of 35970 families 
assisted under DWCRA during 1985·90 only 14967 and 2947 families were 
brought above the poverty line of RI. 3,500 and RI. 6,400 respectively. The 
Committee are also concerned to note that the figures regarding the number 
of beneficiaries who bave actually been brought above tbe poverty line Is not 
available with tbe Ministry. The Committee are of the opinion that the right 
evaluation of the programme Is not to achieve the targets in numbers. The 
Committee recommend that tbe performance should be goal-orlented and the 
targets fixed under the programme should be realistic. As sucb the Committee 
recommend that the achievement of the programme should be judged 
qualitatively rather than (IUantitatively. The Committee also urge that 
Ministry should make available the data regarding the beneficiaries who have 
actually been brought above the poverty line. 

5.6 The Committee are however dismayed to note the findin~ of the said 
audit para that out of 391 groups fonned till 1992·93 for taking up economic 
activity, 144 groups were defuncL The Ministry In the written replies have 
admitted that It Is fact that some of the groups are defunct. The Committee 
take serious note of It and would like the Ministry to examine the matter 
seriously and take remedial measures to avoid such bappenings in future. 

(v) Training of Ruml Youth for Self.Employment [I'RYSEM) 

Demand No. 70 

Major Head 3606 , 

Minor Head K.l (2)(4) 

6.1 The scheme of Training of Rural Youth for Self-Employment was started 
on 15tb August, 1979 as a sub-scheme of IRDP witb the objective of providing 
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technical skills to the rural youth in the age group of 18-36 yean from the families 
below tbe poverty line. 

6.2 The coverage of Scheduled Caste and Scheduled Tribes is 50% oCtbe IoIaI 
youtb selected Cor training. Similarly, the minimum coverage of women bas been 
fixed at 40%. It bis also been decided to eannark 3% resources oftbe programme 
for physically bandicapped persons. 

6.31be financial and pbysical perfonnance duringlhe first three years of VIII 
Plan is as under:-

Vear 

1992-93 

1993-94 

1994-9S· 

1995-96 

BE 

8.00 

13.00 

14.00 

14.00 

Finanrial 
Actual 'If,of 
Expdr. Expdr. 

(Ra. in Crorea) 

S.99 74.88 

8.00 61.S4 

Pbllical 
Tarpt Achievement 'If,of 

(No. or Acbieve-
Tral_ meal 

lalatbl) 

3.00 2.76 92.00 

3.S0 3.03 86.S7 

3.18 

3.70 

• Aaalnllthe oUllay of RI. 14.00 .:rore5 for 1994~9S. lhe: funcla 10 Ihe extent or Rs. 8.84 crores have been 
released upto ISth March. 1995. As per the reports received from Ihe State Governmcnls. 1.09lakhs 

lralnees were lrained upto Decelnber. 1994 as againsllhe annual large I of 3.18 I.khs Irainees. 

6.4 State/UT wise performance during 1992-93 & 1993-94 may be seen as per 
Annexure III. The percentage oC total employment to trained youtb is very low 
wbicb is less tban 50% in 17 Statcs/UTs. 

6.5 As pertbe findings ofPa ra 6.1 oftbe Reportoftbe Comptrollerand Auditor 
General ofIndia for tbe year ended 31st Marcb, 1993, in And bra Pradesh a training 
camp was closed witbout giving training to allY person tbus rendering the outlay 
infructuous. However, the Ministry in the written replies bave claimed tbat no such 
information regarding the closure of any institution ullder TRYSEM .bas been 
received. 

6.6 Tbe Committee are unbappy to note the underspendings of outlays 
during 1992-93,1993-94& 1994·95. The Committee furtbern .... ataltbough 
percentage of achievement In respect of number of trainees bll5 been'sbciwn 
during 1992 .. 93 and 1993·94 as 92~ and 86.57~ respectively, but tbe 
percentage oftolal employment to.tralned youtb WII5 very low wblcb Is less 
tban 50~ In 17 States/Ufs. The Committee would like to recommend tbat It 
sbould be ensured that the funds earmarked for spec:ifk programme should 
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be utlUled fully. Furtlaer the .ueceu of the. employ_eat .... rated ac:hem • 
• hould beseea quailtatlYely, i.e. aumberofbenen~iarlea employed 10 far. The 
Committee take .erlou. DOte of the .hortfailia the .hleye .. eat Ia dlffereat 
States. 

6.11be Committee n:c:ommcndtbattrainingunderTRYSBMahould be given 
to the beneficiaries to ensure selC employ~t and enhance income generation. 
The Committee as sucb Ceel that training should be imparted coasidering the local 
material, market and local skills. Further the training should be given Cor 
ecoDOmically viable techniques. The Co~ttee also note that a lot oC new 
tecbnology is coming up in rural scenario and as sucb the Committee would like 
that training programme should reOec:t to address to these new opportunities. 

6.8 Furtber the Committee a~ perturbed to note the fUadings oC c&.AG Para 
according to wbicb in Andbra Pradesb a training Institute was closed without 
giving training to any person. The Committee take serious DOte oCtile fact that the 
Ministry bad no knowledge oC CclAG findings. The Committee would like the 

Ministry to explain the reasons for the closure ofsucb ~titute. 

6.9 The Committee note that as per written replies fumished before the 
Committee, All India perc:entage of handicapped beneficiaries is 0.349"'nd 0.38% 
during 1992-93 a 0(1 1993-94 respectively wbicb is very low or the targets i.e. 3% 
under tbe Scheme. The Committee would like to recommend that adequate 
attention should be paid to the handicapped strata of society wbicb needs 
sympatbetic consideration. 

(yl) Employmeat Assuraace Scheme 

Oemaad No. 10 
MiUor Head 2505 

Mlaor Head F .2(1) 

7.1 Witb a view to provide assured purchasing power to tbe mQlt needypel'SOns 
in backward areas of tbe country, the Prime Minister in his Independence Day 
iddress to the Nation on 15.8.1993 announced a new Employment Assurance . 

Scbeme (EAS). 

7 .21be objective ortbe BAS is to provide 81inful manual employment during 
the lean agricultural season to III able bodied adults in rural areas who Ire in need 
and who are desirous of work, but cannot find it, either on firm or on otber allied 
operations or on tbe normal pian/non-pian works during sucb period. 

7.3 During 1993-94 RI. 183.75 crores were utilised out of the totala.istance 
including tbe State sbare Imounting to RI. 548.77 crores. Furtber during 1994-95 
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out of RI. 1500 clOrea.Rt, 563.64 clOre has been spent upto December, 1994, the 
Financial Perfonnance during the year 1993-94 is around 38% and during 
1994-95, upto December, only 35% of the funds have so far been utilised. 

7.4 The Ministry of Urban AtTain & Employment in the wriUen note on 
Demand for Gan1S 1995-96 have stated that BAS is a need based plOgralll1DC and 
hence no physical targets are fixed, 

7.5 As per Perfonnance Budget 1995-96, progress under the BAS during 
1994-95 in different States/UTs is very low. In 10 States/UTs, the progress ranges 
between 10 to 20%. 

7.6 The Committee nnd that the utilisation of funds under EAS Is very 
poor. The Committee regret to note that during 1994-95 upto December oaly 
35151 oUunds have been utilized. The Committee would like to be IDfo .... ed 
about the reaoas forsteepshortraliin utilization ofrunds. The Committee are 
distressed to note the poor achievement In different States. 

The Committee would also like to be Informed about the reasons for the 
shortfall. The Committee recommend that there should be strict .. onltorlng 
and It should be ensured that there Is the optimum utilization of funds and 
realisation or targets earmarked for certain programme as under utilisatioa 
of funds leads to cost escalation and has an adverse effed on other projects! 
Khemes. • 

7.7 The Committee note that In the absence of targets fixed under EAS, 
there Is no yardstick tojudge the performance or the Scheme In the given time 
whleh hampers the successful Implementation of the programmes. The 
Committee feel that some targets should be nxed at the natlonalleve~ under 
EAS. The Committee also recommend that work under EAS should be given 
according to local requirements. The Committee would also like that work 
under this programme should be decided considering the lean period of that 

area. 

(vII) Central Rural Sanitation Programme (CRSP) 

Demand No. 70 

Ml\Jor Dead 2275 

8.1 The Central Rural Sanitation Programme (CRSP) was launched in 1986 
and it was decided to provide sanitary latrines to rural populatioll with preference 
to SC/ST families and people below tbe poverty line. The total resources to be 
mobilized under the programme were to be shared by the State Govt. and the Centre 

on 50:50 basis. 
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8.2 During tbe 8tb Five Year Plan, an outlay of Rs. 380 crores bas been 
'provided for CRSP. The financial and pbysical performance during the first tbree 
'years of tbe VIII Plan bas been 15 under:-

Year 

1992-93 

1993-94 

1994-95· 

1995-96 

BE 

20.00 

30.00 

60.00 

60.00 

Fl!!!lld'! 
Act.! "or 
Expdr. Expclr. 

(kin C_) 

21.91 

32.67 

109.SS 
108.90 

Alylie! 
T'lIet Acblevement " or 

186407 

212943 

627276 

627276 

20150 

167186 

Acblevement 
(No. or 

Groups) 

10.81 

69.45 

• ,.. lpiDStlhe budpt provision or RI. 60 c:rores ror 1994-95, the runds to tbe extent or RI. 56 c:rores 
blve been re!eIIed upto 15th Mtrc:b, 1995. A1I per report received (rom lbe Stale Govemments. 
298896 unil!ry !.Irines hive been aJDStruc:ted uplo December, 1994 as .pinsttbe tarael or 627276 

llllitary !.trine&. 

8.3 The Committee note tbat not only there was Inadequate provision of 
funds, even the meagre funds provided under 8th Plan have not been spent 
judidously. The Committee at their 6th Report on Demands for Grants had 
recommended thealloc:atlon ofRs. 3OOcrores during 199!-96. The Committee 
reiterate their earlier recommendation strongly. 

8A The Committee are distressed to note the uneven and Inadequate 
allocation of funds during the fint four y ... rs of 8th Plan which Is less than 
50%. The Committee are at a loss as how the remaining more than !O% of 
funds would be spent during the remaining one year of the plan. The 
Committee are constrained to note the shortfall In the % achievement of the 
p~mme i.e. 10.81 % in 1991-93 and 69.4!% In 1993-94. Of equal concern 
Ii the achievement during 1994-95 i.e. less than 50% upto December, 1994. 
me Committee are at a loss as how the remaining targets would be achieved 
.'du"i.," the remaining three months. The Committee are also unhappy to note 
. t 
• m Isnaatch between the utilization offunds and achievement of targets. During 
.:·~99!-93 utilization of funds is 109.!5%, where as the percentage achievement 
"iii respect of sanitary latrines Is 10.81 %. During 1994-95, Out of 60 crores 
Qutlay, !6 crores have been released upto l!th March, 1995. However the 
achievement In respect of sanitary latrines Is less than !O%. 

8.! The Committee note with concern the Inadequate attention paid 
tQ)t'ards Rural Sanitation. With the outlay provided, only about 1'!% of tbe 
population has been covered as per the 1991 census. The concept of sanitation 
Ws been restricted to provide Sanitary Latrines to rural population, SC/ST 
and people below the poverty line. The Committee observe that It was 
unfgrtunate to see the rural masses living In total unhygenlc conditions even 
after more than 40 yean of planned development In the country. The poor 
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sanitation bas ~aused number of ~ommunlcable diseases su~b as malaria, 
plague etc. which have taken enormous lives durinlt1he last rew yean. The 
Comnlittee do not appreciate the compartmentalisation/categorisation orthis 
programme. The Comnaittee strongly recommeQII that Rural Sanitation 
Programme should be launched hi at-lIollstic manner so as to benefit all 
~ategories of people/Inhabitants In the fUral areas. The cou ntry rould not walt 
more to live in a byglenl~ rondltloa. The Committee bad recommended in 
their 6th Report for preparation of a time bound programme not exceeding 
more tbaa 5 tc! 10 yean to rover every habitation under Rural Sanitation 
Programme. The Committee reiterate thelrearllerrecommendatlon strongly. 
The Committee also recommend tbat tbe Rural Sanitation Programme should 
not be taken to provide Sanitary Latrines only. Rather an Integrated approach 
sbould be taken to provide total bygenk ronditioll to rural masses i.e. the 
primary ooncern for human living. 

8.6 The Committee recommend that the sanitary unit should be a village 
Instead of bl~k. 

8.7 The Committee note tbat lackofawureness reganllngsunitatlon Is the 
main ~ause ofpoorsanltation in rural areas. Tbe Committee would like that 
an awareness~ampalgn should be launched on warfootingand adequate funds 
sbould be given for such programmes. 

(viii) Rural Water Supply Programme 

Demand No. 70 

Major Head 360% 

9.1 Provision of safe drinking water in runtl areas ("ontinues to be a high 
priority programmc as watcr is one of the fundamcntal necds orthe human beings 
as wcll as the l'aule. The Eighth Plan emphasizes the importance of provision of 
drinkingwatcrinsllno-sources orpartiallycovered villages during the Eighth Plan 
period. 

9.2 The outlay for Runt) Water Supply Progntmllle in Eighth Plan is Rs. 5100 
crores. 

Thc year-wise performancc from 1992-93 onwards is 8S under:-

Year 

1992·93 

1993·94 

1994·9!! 

I 99!!·96 

DE 

460.00 

740.00 

890.00 
RE(81O.oo) 

lllO.OO 

Aclu31 
Expdr. 

Financial 

(Rs. in Crorcs) 

4!!9.0!! 

737.20 

%or 
Expdr. 

99.79 

99.62 
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At. per the w;ritten rq»lies furniabccl by the MinistJy total Rural POpulation aDd 
ill coverage uniler the ARWSP is al follows:· 

TOIII R .. I Popalldoa Coveraae .... Tapl 
a per 1991 ce~ OIl die .. portI 

..celved uplo 2,4)5 

Total 6286.91 5092.78 T .... UDder RWSP ale 

ODd 011 year 10 year 
SC 1128.68 828.43 .... depelllllaa IIpOII 

ST 627.51 562.86 
die .vallability or die 
fImdI. 

Details of spUied over probJem ~iIlaptarge1s and achievements during the 
year 1992-93,1993·94,1994-95 are u under:· 

1992-93 1993-94 1994-95 
T.IIO' Adlleveme., T .... ' AchIeve_DI 

2218 750 472 278 91 
(Upto F.b. 95) 

9.3 The Ministry in tbe written replies have" ltated thlt lOme of the States 
received their second and list illAtalments of funds under ARWSP during the fag 
end of the year i.e. FeblMarch. As such it was not possible fortbe States to spend 
the entire amount released to them. 

904 The Committee an satlsfted about the full utilization orfunds durinl 
"the ),ean 1991·93 and 1993-94 and hope that the funds durlnI1994-9! would 
be utilised full), b)' the ~IOH of the nnan~lal ),ear. However the Committee 
I"ep'et to Dole the ~hlevemeDt durlDg 1991·93, 1993·94 aDd 1994-9! .. 
repnIa IpUIed over problelll villages whl~h Is Dot upto the 1Dark. The 
Com .. lttee would like the MIDlstry to explain the reasoDS for It. 

9.5 The Co .. mlttee take serlo ... Dote of the fad that States are pttlDg 
fuD.durl.tbe fag end of the year. The ComlDlttee would Ilketoreeo .... eDd 
that funds lhould be released In tilDe 10 as to ensure full utlllzatloD offuDds 
and realization of targets • 

. 9-' The Committee further Dote that the allocatioD of Ra. 1110 ~rores 
during Itt!·" Is not lumelent under Rural Water Suppl)' Program .. e and 
an doubtful whether the provisional target for the ),ear 199!·" to ~ver 
73000 habitations would be achieved. The Committee ~ommeDd that the 
a1loeatlonlhouldbeenhaneedlultabl)'loastoachlevethelald-cioWDobjectives. 
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'.7 The Committee also recommend that under this programme the 
beneOt of new technologies should be taken. The Committee would a~ like 
that under this programmes, new designs should be made use or to address to 
the speclOc requirement of an area. 

Demand No. 70 

Ml\lor Head 3601 

(Ix) Rural Housing 

10.1 Housing is a basic human need and pre-requisite for decent human 
existence. It bas an important role to play in poverty alleviation: However, the 
struggle of the poor and vulnerable sections of the society to secure affordable and 
adequate shelter has recently been aggravate due to spiralling prices and rents of 
lands and houses. Keeping in view the necessary for a viable rural housing 
programme for the poor, an allocation of Rs. 350 crores has been made for Rural 
Housing for the Eighth Five Year Plan. 

10.2 During the year 1993-94, a new scheme of Rural Housing bas been 
launched to enhance and strengthen the ongoing programmes for rural housing of 
various States. Under this scheme funds are provided·by the Ministry to the States 
to the extent of 50% of the total allocation made by them for rural housing 
programme including institutional finance for wcaker sections and persons below 
the poverty line in rural areas under their Minimum Needs Programme (MNP), 
over and above the level of expenditure incurred by them in 1992-93. These funds 
are meant to be utilised only for expanding the physical programme. 

10.3 During tbe 1993-94, the Central Government released an amount of 
Rs: 11.00crores under the new rural housing scheme to the stateaefBihar, Gujarat, 
Orissa, Tripura and Rajasthan against Rs. 10.00 crores provided in tbe budget. 

10.4 The budget allocation for 1994-95 for rural housing is Rs. 30.00 crore. 
During the year 1994-95,analllountofRs. 22.50crore has been released upto 15th 

. March, 1995. The outla y for 1995-96 is Rs. 45.00 crores to the States of Rajasthan, 
Maharashtra, Tamil Nadu, Himachal Pradesh, Tripura, Gujarat, J&K, Orissa, 
Andhra Pradesh, Karnataka and Kerat •. 

10.5 Tbe Committee appreciate the allocation of funds to the tune of Rs. 
350 crore during the EllJhtb Five Year Plan ror rural housing. However the 
ComllliHee are constrained to note tbat during the Orst four years oftbe plan 
only 3'''' or the runds have been sanctioned. Not only there Is an Inadequate 
sanetlon offonds for rural housing, butthe meagre amount sanctioned has not 
even been spentrulI)'. The Committee takeserlous note orlt and would like the 
Ministry to explain the reasons ror the Inadequate attention paid to Rural 

Housing. 
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10.6 The Committee are oftbe view that run" houslnl has not been liven 
due consideration oltbough l/Jofthe populution still live In Rural Areas Rural 
Houslnl quall~d as a Plun IJroaramme only during the 5tb Pion under tbe 
Minimum Needs .lrogramme (MNIJ). Tbe Committee recommend tbot tbe 
problem of rural housing should also be considered properly under the 
different I'ans Instead ofhavlnl been considered lIS an urban problem only. 

10.7 The Committee recommended tbut it sbould be ensured by tbe 
Min Istry that the funds allocated for rural houslnl are spent fully. Furthertbe 
Conamlltee are of the view that BE 1995-96 for Rs. 45 crores Is not sumclent 
for the uPbrnadation of rural housing and os such It sbould at least be doubled. 
Further the Committee recommend that in line with the objective of National 
Housing I'olicy, the development of house sites and the upgradatlon 01' rural 
bouslngshould be linked to activities undertbe IRm', JRY & other programmes 
for the creation of lL~sels and employnlent. 

(x) l)esert ))evelopment Itrogramme (DDP) 

Demand No. 70 

MaYor Head 3601 

Sub-Head J.I(S) 

11.1 The DcscrtDcveiopmentProgrammeisanarca DcvelopmcntProgranune 
and aims at C'entralingdesertilkation through development ofarcas 011 watershed 
basis. The Programme is fully funded by thc Central Government. The 8th Plan 
outlay for this S(,'heme is Rs. 500.00 (,'rorcs. 

1] .2 The linanciaJ and physical p<.'rformal1(.'c duringthe firstthrce yea rs of VIII 
Five Year Plall is as under:-

Year Finllndal 
IlE ""lull '.$-01" 

Expdr. Exp..r. 
(lt~. in Crores) 

1992·93 ~(I.O(I '1'1.(10 

1993·94 75.(111 75.no 100.(1() 

K5.cKI 

1995·96 100.00 

Tllra:CI 

JSO.4.! 

438.35 

fl42.115 

(Rs. in Crorcs) 

Physical 
""hievc· 'II> of 

mcnl ""h'ievemcnl 
(No. of GroUJl5) 

.!K4.111 74.70 

378.48 86.34 

• A4 .gainstlhe outlay of ll~. 85'(Xkrorcs for lW4·95. I"" rund!110 Ihe exlenl of RH. 84.00crores were 
relcascd uplO IS Man:h. 1 W5. No per Ihe rcporl' rc"eived from Stale Governments 36276 hllCtarcs 
arras bern coverrd uplO Seplember. IlJ94 alJllinsl (he annuallarllel of 84285 hecllres. 
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11.3 At present 131 blocks in21 Districtsoflive Slatesare induded undertbis 
programme. 

The Ministry in tbe writlen replies bave slated tbatas per Dr. C.H. Hanumantha 
Rao Conunillec the number of Districts and blocks under DDP would increase 
from 21 to 36 and from 131 to 234 respectively. 

11.4 The representatives of the Ministry while presenting the picture of the 
new strategy of DDP before the Committee stated that on the basis of 
Dr. Hanumantha Rao Committee Report, tbere has been consultations with the 
State GovemmenL .. and voluntary organisations and after that, we had totally 
revamped the guidelines. This year, new guidelines bave already come into 
operation with focus on the watershed development and also for programmes 
which are land based under Jawabar R07.gar Yojana. 

11.5 The Committee appreciate the enhancement of funds to the tune of 
as. 100 crore during 1995·96 as per the recommendations of the Committee 
made during the la .. t year. 

11.6 The Committee observe that although the PI"Ob'I'Dmme has created 
. Impact In the rural areas where It has heen tried. However, as hali been stated 

in the Annual Report 1994.95, the overall ina pact in the identined areas In the 
country was not encouraging. One of the reasons for it was that watershed 
approach was adopted at a few places. The Comnllttee as such recommend 
that emphasis should be given to watershed approach and the activities under 
the programme should be integrated rather undertaken at Isolated places. 

11.7 'The Committee observe that there are certain plants such as Cactus, 
Zetroph Curus and Jojoba which not only preserve the land from degradation 
but also encourage natural regeneration. Besides these plants have economic 
advantage also. The 011 produced from Jojoba can be used ali lubricant for 
aeroplanes. The Committee a'i such recommend that emphasis should be given 
to tree plantation activities. 

The Committee huve been apprised by the Secretary of the Ministry 
during evidence that Israel had a highly developed technology for desert and 
dry land farming. The Committee urge that Ministry should study these 
technologies and explore the possibilities of using In India. 

(xl) Drought IJrone Area Programme (DPAP) 

12.1 Drought Prone Area Programme is all Area Devclopment Programme 
with the object of mitigating the adverse elTeet or drought on crops and human 
livestock population and of restoring ecological balance in the long run. The 
progranmle is uader implementation in 627 block. .. in 96 districts in 13 states. The 
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total area covered is 553 lakhs hects. 8th Plan outlay for this programme is 
Rs. 500.00 crores. 

The financial and physical perfornllnce during first three years of VIII Five 
Year Plan is as under:-

Yar 

1992-93 

1993-94 

1995-96 

BE 

51.26 

77.00 

125.00 

Anand.1 

AClual "of 
Expdr. Expdr. 

(Rs. in Crores) 

5l.26 100.00 

77.00 100.00 

85.00 2949.66 

Pbyslcal 

T.rpl Achieve· "of 
menl Acbleve· 

menl(OO' 
boc:Iares) 

2029.93 2094.82 103.20 

2750.86 2567.82 93.35 

• Apiasllhe oUllay of Rs. 85.00 crores for 1994·95. Ihe funds 10 Ihe exlenl ofRs. 83.18 crores hIve been 
releued UplO 151h March. 1995. As per Ibe reporlS received from VlriOUS Sllle Governments 103861 
boc:Iar .. Ira bas been covered uplo Seplember, 1994 II Ipll.llhe Innual larael of 294966 beclares. 

12.3 As per Perfonnance Budgell99S-96, in various States, unspent balance 
of last year is very huge in some of the States like Bibar, M.P .. U.P., W.B. and 
Rajasthan. 

12.4 The Ministry in the wriHen replies furnisbed before the Committee has 
stated that third and fourth installments for a district are not released unless the 
expenditure reacbes tbe limit of 50% of tbe available funds. The districts where 
the pace of expenditure is slow the limit of 50% oflbe expenditure is achieved very . 
late resulting in late release of the third and fourtb installments. In case of States 
where large unspent balance has been indicated by tbe Committee, a considerable 
amount was released in the month of March, 1993 as given. 

One of the reasons for eXcess carry over in these States is thattbe funds are 
released very late by tbe State Governments to tbe DRDAs. 

12.5 The Committee appreciate the full utilisation orfunds during 1992· 
93 and 1993:.94. However, the Committee are constrained to observe the 
physical achievement of the programme during 1994·95 which has been 
.liown as less than 50% upto 15th March, 1995. The Committee are doubtful 
about the achievement of the remaining targets during the said year. 

12.6 The Committee observe that the Ministry In the written replies have 
also stated that the perfomaance In some or the States was Dot upto the mark. 
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One of the reasons was late release orrunds t'rom States to the Implementing 
apncles i.e. ORDAs. 

U.7 The Committee take serious note or the ract that a considerable 
amount under DPAPwas releas~ by the fagend orthe year which accumulates 
In the unspent balances. Further the Committee are disturbed to note the late 
release or funds t'rom States to ORDAs. The Committee stronlly recommend 
that there should be strict monitorlnl or the Programmes/Schemes sponsored 
by Centre. States should be directe. to submit quarterly progress reports. 
Timely evaluation of the programm.s should also be made on regular basis. 

U.8 Further the Committee observe that under watershed approach, one 
good technique Is Artlnclal Water Recharge Programme which can be used 
In areas where density of rain Is very lIIigh. The Committee would like to know 
whether any Initiative has been taken to undertake this technique In heavy rain 
areas also. 

U.9The Committee note that under Watershed Programme the benefttted 
zone Is a limited cluster or land and a large area remains uncovered. The 
Committee recommend that land development programme and other 
tecbnlques such as bundlng,levelling, terracing, trenching and gully pluaing 
programmes sbould be Introduced in sucb areas. 

Demand No. 70 

M,yor Head 3601 

(xII) Land Rerorms 

CentraJly SponllOIT.d Scheme of Strengthening of Revenue Administration 
and updating of Land Records. 

1:3.1 This Scheme was started in the 7th Plan to provide financial assistance 
to States for early completion of survey and settlement operations, pre-service and 
in-service training of revenue, survey and settlement staff, induction of new 

technology in the wod ofpreparation, maintenance and updating ofland records, 
selective strengthening of revenue machinery at various levels etc. 

13.2 During tbe current year 1994-95 tbe Budget provision under the Scheme 
is RI. 27.47 crores. Against tbis, an amount of Rs. 1.90 crores bas been released 
upto December, 1994. The outlay for 1995-96 is Rs. 18.80 crores. 
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However, the financial progress under the scheme during the Eighth Plan is 
as under:-

.. (Rs. in Crores) 

Year Outlay Expenditure 

1992-93 19.99 18.95 

1993-94 27.47 17.07 

1994-95 27.47 24.26 

1995-96 18.80 

13.3 Explaining the importance of land records, the Secretary stated:

"The land record is a basic document giving of interests in land. It should 
be available in every village and every block. 11 gives the type of land, 
owner of the land and also tax, land assessment. Then, for every season, 
Rabi and Kharif, if contains irrigation details and crop details." 

Higbligbting the new technologies in the field ofland refomlS, Secretary 
of the Ministry Stated:-

Wben Insat-tO goes up, tbe land maps will be available on 1:5000scale. 
From the Satellite I can get tbe village map and I can blow up tbe village 
map. Cheaper technologies have come in and we are promoting this in 
Mizoram whicb is a new State, an unsurveyed State on an experimental 
basis." 

13.4 The Centrally Sponsored Scheme of Computerization of Land Records 
was started duringtbe year 1988-89 and initially 8 projeclsOll Computerintionof 
Land Records were sanctioned as pilot project basis. Subsequently, it was extended 
to more districts. 

13.5 The Committee observe that adequate attention has not been paid in 
respedormaintenance orland Records. Land Records Is a basic document for 
possession and percolation. The land cannot be mortgaged, credit cannot be 
made available unless the mutation Is upto date. The Committee note that 
although emphasis has been given to computerization orland·records but the 
upgradation of technology can never substitute the Importance of actual 
infonnation gathering process at the ground level, The Comnliltee are 
constrained to observe the decreased outlay during the year 1995·96 which 
was reduced from 27.47 crores to 18.80 crores. 

13.6 The Committee are further unhappy to note that during 1994.95, only 
RI. 1.95 crores were released upto December out of the Budget provision 
under the Scheme of Rs. 17.47 crores. 

13.7 The Committee strongly recommend that In view of the Importance 
of land.records, adequate attention should be paid to the updating or land· 
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records. The Committee also recommend that fUnds for this progranlme 
should be enhanced. ne Committee also recommend tbat adequate steps 
should be undertaken by the Govt. for the preservation ofiAnd record nlaps 
and village Maps whlcb are tbe basic d: . orlhe country. 

(xlll~ National Institute of AgrIcultural Marketing (NIAM), Jalpur 

Demand No. 70 

Ml\lor Head 1435 

Minor Head 0.1(3) (4) 

14.1 The National Institute of Agricultural Marketing (NIAM), Jaipur under
takes research. survey and training in agricultural marketing and consultancy 
services. The outlay under this programme is as below:-

BE 1994-95 

RE 
BE 1995-96 

3 crorcs 

1.75 crores 

1.50 crorcs 

14.1TheCoAmaitteenotetheunden;pendingunderNIAM.Outof3crores 
BE 1994-95, RE was redu«:ed to 1.75 crons. Further, liE 1995-96 has been 
reduced to 1/2 of liE of 1994-95. The Committee would like the Ministry to 
explain the reu,'Ic)Os for underspendlng and reduced outlay during 1995-96. 

14.3 The Committee observe thut Grants to National Institute of 
Agricultural Marketing (NIAM) has heen kept under Ministry of Rural Areas 
& Employment and not Ministry of Agriculture. The Mini.'Itry in the written 
replies have stated. 

"According to Government of India (Allocation of Business) Rules, 
1961, vide entry No. 1Z and 14, "SettIng up of Agricultunal markets 
in RurulAreasand the Agricultural Produce (Gradingand Marking), 
Act, 1937 and all attached orsuhordlnate omces orotherorganlsatlons 
concemed with any of the suhject specined in the list" under the sub
heading "Department of Rural I>evelopment." are allocuted to the 
Department of Rural l>evel()pment. As the National Institute of 
Agricultural marketing (NIAM), Jaipur Is concerned with matters 
relating to agricultural markets, it has been kept under this Ministry. 

14.4 The Committee note that there is no rationale behind keeping NIAM 
under Ministry of Rural Areaund Employment. The Secretary, Minl.'Itry aLlio 
aclmowledged hef()re the CommIttee that NIAM should be with the Ministry 
or Agriculture and not with the Ministry of Rurul Areas & .:mployment. In 
view of It the Committee strongly recommend thut National Institute of 
Agricultural & Murketlng should be kept under Ministry of Agriculture nnd 
strongly recommend that It should he kept under Minllitry of Agriculture as 
the area of activity faIL Ii under tlae purview of that Ministry. 



ANNEXURE·I 
MINISTRY OF RURAL DEVELOPMENT 

S1.. Name of Ibe Schemes '~·2~ '~:H 
No. SE RB Aclual Qullly 

Bxpdr. 
Uplo 15111 

Mardi. 9.5 

1. Rural Wiler Supply 890.00 810.00 782.00 1110.00 
Proanmme 

2. Rural 51allition 60.00 60.00 .56.00 60.00 

3. laleplted Runl 67.5.00 676.00 640.00 6.56.00 
Dewlopment Proanmme 

4. Development of Women a: 21.00 31.00 29.17 6.5.00 
Cbllcilen In Runl A_ 

.5. TnlnllllofRunl Youtb 14.00 9.00 8.84 14.00 
for Self·Employmenl 

6. JIIwlblr Rozpr YOjlDl 38.5.5.00 3'3'.00 3360.97 3862.00 

7. EmploymODI AIIunnCJe Scbeme 1200.00 1140.00 1097.82 1'70.00 

8. Drouabt Prone Areas ProplJDme 8:1.00 85.00 83.18 12.5.00 

9. Desert Development Proaramme M.OO 8.5.00 84.00 100.00 

10. GnnlS to Nltionl 4.00 .5.00 .5.00 .5.00 
IIwtitute of Runl Dey. 

11. Stren.tbeain. of SlIte 3.2.5 4..50 3.116 3.25 
Tninin. Centre 

12- A1iisllac:e of CAP ART 12.00 12.00 12.00 12.00 

13. Ora. of Tninia. CoUIIM, 1.00 1.00 0.30 0.50 
ScmiDlrs " Workshop 

14. Siren.thenin. of Ext. 3.2.5 3.2.5 2.74 3.00 
Tninin. Cenlre 

1.5. Aaisllace to Auia- 0.01 0.00 0.00 0.01 
of CeiliDl Surpl .. Land 

16. Gnnt·ia .. ld 10 IJIItllllte 12.00 10.80 10.67 20.67 

for Aplriln Stud. " 
Computerlsation of Land 
Records 

17. Strenathenin. of Reveaue 27.47 16.97 16.26 18.80 
Macblnery " upcbltin. of 
IID4records 

18. 'National Comml .. ioa on 0.01 0.05 0.01 0.01 
Revillilutioa of Rev. Adm. 

24 
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SL N ... ofIbeSdIII .. 1994-95 1995-96 
No. BS RB Actual Outlay 

Expdr. 
upIG 15111 

Muda,95 

19. OIpalzadoa of R_ Poor 0.01 0.00 0.00 0.01 

20- Co_uDlcldoa Cell 2.00 4.00 3.55 4.00 

21. Promodoa orVollIDtlry Selle .... 9.50 9.50 9.50 10.00 

22. OIpaIza.loa or aeaeOdariea 2.50 2.50 2.50 3.50 

23. Palldlayatl DlYelopmea. 5.00 1.00 0.61 3.00 
aadTralDI .. 

24. RoD iD Special Problem AIea 2.00 2.00 2.00 2.00 

25. RuralOodow .. 0.00 0.00 0.00 0.00-

26. Dovelopmea. of Rural Martell 0.01 0.00 o.fIo 0.00 

27. CeDlre for Apieullural Marte.l .. 3.00 1.75 0.00 1.50 

28. .&lablillunen. 7.99 2.18 1.05 5.75 
ExpeMllUre or DMT 

29. Buildla. for MaRO 0.00 0.00 0.00 0.00 

30. Rural Houina 30.00 22.50 22.50 45.00 

31. Provision for New Scheme 0.00 0.00 0.00 0.00 

32. MPll.oaIl Ain 0.00 790.00 762.00 0.00 
Developmen. Scheme 

TolDl 7010.00 7320.00 6996.53 7700.00 

• MPa Local Area DevelOpmeDI Scheme bu beea .ralllferred 10 De.-rtmeD' or Propmme 

Imp!emeDtI.lua. 
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ANNEXURE-m 
TRYSEM-STATP/U.T.·WlSE PERFORMANCE DURING 

1992·93 &: 1993-94 

SL Na_oI11e 1992-93 1903-94 1994-95 
No. SIUIIIU1i 

T ... l' oIToIII T_ 1'oIToIII 'f'" No. of I!IIIpIo,..r No. or BmpIo,.... No. of 
YOId! • Yoadl • YOidi 

TrIiMd Trailed TllillCld 1iIIIed ... 
YOId! Y'" 1'rIIMd 

1 2 3 4 .5 6 7 

1. AIIdbra PrIdesb 17340 '2.83 18047 '2.73 24461 

2. Anluclaal PrIdesb 487 66.12 669 76.38 1829 

3. ~m 8026 28.06 9970 .28.35 8050 

4. Bibar 32649 24.81 28566 23.55 45516 

5. Goa 25'2 57.21 27.5 2.53.09 416 

6. Gujarat 11209 49.23 12037 38.46 8976 

7. Mary ... 7067 55.09 6536 56.73 2157 

8. HimadIII PradeU 1581 72.42 810 90.37 707 

9. Ja_ A Kallmlr 85' 37.89 343 3.21 sooo 
10. KanLI .. ka 13407 32.88 l!5171 36.50 16422 

11. Kerala 7919 68.30 SS49 73.94 5974 

12- Madbya Pradesb 22156 78.94 '4111 59.95 30998 

13. Maba .... btra 21418 25.86 23063 52.86 26665 

14. Maaipur 218 0.00 336 2.5.89 1319 

15. ......... y. 316 27.53 3'8 31.84 1401 

16. MImram 1186 21.2.5 1348 41.10 592 

17. Nliplaad 247 96.36 567 61.73 98' 
18. 0rIaa 15585 82.62 9985 91.01 19847 

19. Puajllb 4237 -82.2.5 3870 63.07 1'38 

2G. Raj~t"'a 12549 33.13 10813 34.94 128" 

21. Siktim 161 '0.00 184 0.00 164 

22. Tamil Nadu 1898S 58.98 16082 34.52 2211' 

23. Trlpura 2.502 34.21 1689 32.27 1881 

24. Unar PradeIII 5764S 51.25 63649 55.78 59611 

30 
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1 2 3 4 , 6 7 

25. WCIIlBeapl 1'223 89.36 17421 47.51 21922 

26. Aol: N ilia_ 361 12.74 476 11.13 419 

27. ChaDCIlprb 

28. Dol: NHaveli 0 0.00 30 0.00 88 

29. 0.1IWI 01: Diu 74 0.00 25 0.00 16' 

'30. DDlbi 

31. LabbllClweep 28 '3.'7 4 0.00 41 

32. PoDCIlcbeny 0 0.00 184 94.02 i79 

A1lladl. 275993 51.30 302168 49.72 322311 



PART II 

DEPARTMENT OF WASTELANDS DEVELOPMENT 

CBAPI'ERI 

INTRODUCTORY 

1.1 Land degradation bas already created serious ecological and socio
economic problems in the country. Growing demand for fuel, woodt fodder and 
food bas extensively depleted or even eliminated protective vegetative cover and 
exposed surface soils to tbe prooess of degradation which bas resulted in pertial to 
complete loss of productivity. 

1.2 India, which is predominantly a land of agriculture, bas a large pari orits 
total land-mass as wastelands. It is assessed to be around 1,295 lakb bectares in the 
country, out of wbich 936.90 lakb bectaresis non-forest wastelands. 

1.3 If tbe survival of millions of people is to be ensured we must realise tbat 
tbe wasteland Development is an urgent task and tbe bulk of country's land should 
be made fertile and productive. As a matter of fact, we cannot a fJord to allow our 
valuable land to remain wasteland,sowe must proteclourprecious land from being 
wasted. Hence, tbe dire need is to zealously gaurd it against depletion and 
degradation to meet tbe growing demands of our increasing population bc,,"ause 
once the good land is depicted or degraded, even after spending lakbs and crores 
of rupees, it ca nnot be revived. Precise ly, tbe development ofWastel.nd would not 
only generate fertility of soil but also food and gainful employment for the rural 
poor. 

1.4 Estimates indicate tbal nearly balf of the tolalland area is suffering from 
degrdation of some foml or the other. On the national scale, a compbrehensive 
progranmle to tackle such degraded lands was first attempted in 1985 with tbe 
es~blishlllent of the National Wastelands Development Board under tbe Ministry 
of Environment and Forests. During tbe Seventb Five Year Plan period, tbe 
strategy adopted by the National Wastelands Development Board for the devel

opmentofwastelands was somewbat uni-dimensional with predominantempbasis 
on tree-planting activities. 

1.5 Realising tbe gravity of the ecological and socio-economic problems 
arising out of land degradation and tbe urgency of evolving and implementing 
integrated strategies for development of the vast areas of wastelands, Government 

32 
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of India set up a new Department of Wastelands Development under the Ministry 
of Runl Development in July, 1992.· . 

1.6 Wastelands Development is hling looked after by two Departments, one 

is for degraded forest lands under the Ministry of Environment and Forests and 
other is Cor non-Corest wastelands which is a part oC Ministry of Runl Develop
ment. 

1.7 With the setting up oC the Department of Wastelands Development, the 
National Wastelands Development Bo!lrd (NWDB) was reconstituted in August, 
1992. The NWDB under the Ministry of Runl Development has been made 
responsible for the development of wastelands in non-Corest areas aimed at 
checking land degndation, putting such wastelands in the country to sustainable 
use and increasing bio-mass availability specially fuelwood and fodder. 

1.8 The NWDB will be mainly responsible for regenention and development 
wastelands in non-Corest areas aimed at cbecking land degradation, putting such 

wastelands to sustainable use and increasing biomass availability, specially 
fuelwood and Codder. The Board will adopt a mission approach Cor enlisting 
people's participation, harnessing science and technology for tbe planning and 
implementation oCwastelands development. To tbis, end, it will: 

(a) fonnulate, in collabontion witb tbe National Land-use and Conservation 
Board, a perspective plan for tbe management and development oC 
wastelands in tbe non-forest areas in the cQlllltry in a sustainable manner; 

(b) identify sucb wastelands, create a reliable date base and collabonte with 
the concerned Central and State Departments/Agencies, local bodies, 
voluntary agenciesand otbernon-governmental organisations to mobilise 
tbe resourees and support required fordevelopmentoCwaste1ands in non

forest areas; 

(c) evolve mecbanisms (or integrated development oC such wastelands 
througb systematic planning and implementation, in a cost effective 
manner, specially to meet tbe need oC tbe people in the runl areas in 
respect of fuelwood and fodder; 

(d) nise fuelwood, fodder and timber on non-forest and private wastelands 
in order to reduce tbe pressure on the (orest areas and to meet the needs 

of industry and market; 

(e) sponsor research and extension of research findings to disseminate new 
and appropriate technologies for wastelands development; 

(1) create general awareness and belp foster a people's movement Cor 
wastelands development in non-Corest areas witb the assistance of 
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voluntary agendcs, non-govcrnmental organisations, Pancbayati Raj 
inslitutions and othcrs, and promote participatory and sustainable man
agement of c.ommunity/publk lands and otbersimilardegraded conunon 
property resources; 

(g) coordil1ltc and monitor tbe Action Plans for activities related to sucb 
wastelands in order to ,upgrade land quality in a systematic and cost
effective manner; and 

(b) undertake all other measures necessary for.promotingwastelands devel
opment in non-forest areas ill tbe rountry. 



CHAPfERD 

ANALYSIS OF DEMANDS FOR GRANTS AND PLAN BUDGET 
OF THE DEPARTMENT OF WASTELANDS DEVELOPMENT FOR 

THE YEAR 1995-96 

(I) Plan Alioeatlulis 

2.1 The Department of Wastelands Development was given a budget of 
Rs. 26.41 crores for 1992-93 of which Rs. 24.10corres was spent. The DWD had 
requested the Planning Commission to make provision of Rs. 1165.00 crores for 
various schemes/projects to be taken up during the Eighth Five Year Plan. 
According to tbe Department, tbe Planning Commission bas not yet inidcated tbe 
funds available to the Department for the Eighth Five Year Plan. However, the 
Planning Commission allocated Rs. 50 crores for the year 1993-94 for the 
Department of Wastelands Development. 

2.2 The Department of Wastelands Development in tbe tbird year of its 
Comlation i.e. 1994-95, implemented the following schemes: 

i. Integrated Wastelands Development Scheme 

ii. Grants-in-Aid Scbeme 

2.3 The following tables give an overall view of the physical and financial 
targets and achievements of all the programme during 1993-94 and 1994-95 (up 
to 31.12.1994): 

Name or1he 
Pro,ramme It Year 

1. Intelraled Waslelanda 
Developmenl Projecl 
Scbemell 

1993-94 

1994-95 

2. Granl-in-Aid Scheme 

1993-94 

1994-95 

Schenlell Operational in 1994-95 

Physical Achieve
Tarle" menls 1# 

(Area In Hecl8~s) 

57.95611 28.925 

65.CIOOI 46.250 

4.300 n.a. 

4.300 4.300 

"ale Financial Achieve
requi~menls menls l1li 

50 

71 

44.45 

51.48 

(Rs. In lakbs) 

44.45 
37.00 

100 

71.87 

300.00 300.00 tOO 

100 300.00 128.00 42.66 

l1li Expendllu~ relallnllo 1994-95 Is up of 10 31.12.1994. 
1# Informallon tenlallve. 

n.L : Nol Available. 

3S 
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Sche .. es PropOHd During 1993-94 and Operatlonalln 1"...'5 

AI,"I Aclaleve-
Ta.1I IMDIa' 

(Area ID Hecta .... ) 

1. ~DveatmeIIt Promodoul SebeBle 

JIII93-94 4000 

4000 

2. W.tela .. DwelopmeD' Tat Force 

1993-94 

1994-9' 

270 

270 

1hp F1_acial AcbieYe-
requiremeDIa me .... " 

100.00 

100.00 

(RL la 1aIdIa) 

100.00 

100.00 

2.4 As reganls the Financial Progress oftbe Deptt. ofWastelaDds Develop-. 
mentthe followingslltement gives tbe Budget Estimates fortbe year 1994-95, the 
Expenditure incurred upto 31.12.1994 and tbe Budgetary Estimates for 1995-96:-

(Rs. ID :'-kba) 

51. Selleme Budp. Reviled Expe8dihlre Blldp' 
No. &.imate Fa.imate upto Eadmate 

1994-95 1994-9' 31.12.94 199'-96 .... 
1. IWDP 4920.00 5148.00 3058.47 4950.00 

2. TecbaololD' ExtensioD 200.00 200.00 108.99 200.00 

3. Graol-ln·AId 300.00 300.00 132.31 300.00 

4. CommuolaalioD 150.00 137.00 82.!H 140.00 .. ,. IoYallneD' Promo.ional 
Scheme 200.00 100.00 200.00 

6. Wuaelanda DevelopmeDIa 
Tat Force 150.00 100.00 1'0.00 

7. Promodonal .t: Cri.lcal 
5uppon Servicea '0.00 10.00 

8. MonilOrinl .t: BVIIlua'i.OD 30.00 5.00 0.39 60.00 

Na.-.... 

9. MOS Office aad oilier 
DOD.plan poala ID 
OoWD 26.00 26.00 i9.27 28.00 

TOIaI. 6026.00 6026.00 3401.94 6028.00 
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2.5 The followiagtabJe gives In overlll view of the Budget Estimates Ind the 
Reviaed Estimates of 1994-95 induding tbe BE for 1995-96 under tbe vlriouS 
major beldslsub-beads:-

Finanela. Requirements 

PerI-D 

(RI. in !aldls) 

51. Na_of Major Minor Head B.E. R.E. B.E. 
No. !be Scheme Head of Account 1994-95 1994-95 1995-96 

I'IuI 

1. 1W0PScheme ·2406 B.l(IX2) 3420.00 3648.00 3500.00 
3601 C.l(l)(l) 1400.00 1400.00 1400.00 
3602 0.1(1)(1) 100.00 100.00 .50.00 

2. Gnal-Ia-Aid Scheme *2406 B.l(I)(IX5) 300.00 300.00 300.00 

3. Commualcalion 
ladudlnl *2406 B.l(I)(IX1) 120.00 107.00 110.00 
Administration B.I(IXI)(2) 30.00 30.00 30.00 

4. InYeSlmeal Promolioul 
Scheme *2406 B.i(IX1X4) 200.00 100.00 200.00 

5. Wsslelancls Development 
Tss" Force ·2406 8.1(1)(5) 150.00 100.00 1.50.00 

6. Promotioaal • -Critical 
Support Services *2406 B.l(I)(4) .50.00 .10.00 

7. Moaltorlnlsad 
Evlludoa *2406 0.1(1)(1)(3) 30.00 05.00 60.00 

8. TecbnoiOlY Develop- *2406 B.l(1)(3) 150.00 150.00 150.00 
meal, Bxt_lon • 3601 C.l(I)(2) 45.00 45.00 45.00 
Tralnlna 3602 0.1(IX2) 5.00 5.00 5.00 

Sub Totsl: 6000.00 6000.00 6000.00 

N .. • ..... 

1. MOS Oft1ce and odIer 
non·pl.n posts in DoWD 3451 A.I(Sccll.) 26.00 26.00 28.00 

Orand Total: 60"..6.00 6026.00 6028.00 

, Major Head "2406" -Fore&h'y • Wildlife bss bean repllced by Major Head "2.501" -Specia' 

PIopIm_ for Rural Developmenl w.e.f. 1995-96. 
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(II) Implementation of v38arious Sc:belBes 

2.61be scbeme/activities wbicbue being implemented/ to be implemented 
by tbe Department of Wastelands Developments/National Wastelands Develop
ment Board in 1994-95 are given in tbe following two separate groups; 

(a) On-going Scbemes: 

i. Integrated Wastelands Development Project Scbeme 

ii. Grant-in-Aid Scbemes 

(b) New Schemes: 

i. Tecbnology Development, Extension and Training 

ii. Investment Promotion Scbeme 

iii. Wastelands Development Task Force 

Integrated Wastelands Development ProJed Scheme 

2.7 This scbeme is under implementation since 1989-90. The basic objective 
of the scbeme is to enable tbe start of projects all over tbe country ensuring 
integrated approacb to land management and wasteland development, at tbe 
foundation of wbicb would be a viJIage level or micro-watell'lbedlevel wbicb has 
been prepared taking into account land capabilities, site conditions and local 
needs, and tbus promote optima I land use providing biomass, fuelwood and fodder 
to the people. It is also tbe objective of tbe scbeme to create such planning 
capability at tbe lowest po.o;sible level and promote a projectapproacb to tbe work 
tbat is planned for. This scbeme would endeavour 10 considerably enbance tbe 
quality of public participation insul~b wasteland development programme tbrougb 
mechanisms for people's involvement at all stages and especially by providing 
clearly tbe modalities for equitable and su:.tainable sbaring of benefits of sucb 
projects. 

2.8 This scbeme, being multi-facctcd and muhi-disciplinary would bave tbe 
following main components: 

i. Preparation of mieroplallS in tbose districts wbere tbe extent of waste
lands justifies the need of a project for regeneration of tbese lands. 

ii. Regeneration and development of non-forest wasteland on watersbed 
basis/any operationally (,easible unit through soil and water conserva
tion, water harvesting structures for biomass production nalurahegen
eration or afforestation, and appropriate species with focus on providing 
fuelwood fodder, small timber, minor forest produce, fruit and fi.bre to 
the local viJIage community. 
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iii. Soil cunservation activities like gully pluggiag, construction of small 
cbeck dams and water harvesting and distribution structures. 

iv. Levelling and terracing of eroded lands. 

v. Planting and seed sowing of trees, grasses, shrubs and legumes. 

vi. Fodder production and pasture development. 

vii. Promotion of land based al"tivities like agro-forestry, fann forestry, 
bortkulture, pisciculture, duckery, etc. keeping in view tbe land capa
bility. 

2.9 Tht· Ministry of Rural Development have formulated a set of Guidelines 
for Devdopmcnt of Watershed for all area Guidelines will be applicable to tbe 
projects under Ibe IWDP Sc"beme also. 

2.10 For 1994-95, an allucationofRo;. 5148lakhs had bceneanllarked fortbis 
SC'b(.'lIIl·. The COl11l11iltc.~e havc.~ becn informcd that this plan allocation would 
develop 50,000 hec"larcs ofwaslellIllds. Thc Departmcnl has poscd a demand of 
Rs. 4950 lakhs for ]995-96. 

1.11 The Buckground Nute furnished hy the Deptt. of Wastelands Devel
opment reveals that in 1991-93,17000 hectares orland was covered under the 
Integrated Wastelands Development Scheme against an allocatlun ofKs.1673 
lakhs. This Scheme is under Inlplenlentation since 1989-90 with the erstwhUe 
National Wastelands J)evelopment Bourd.ln 1993-94 the Onancial allocation 
was Rs. 4448 lakhs and 5CNMM) hectares of land was covered under the scheme. 
As regards 1994-95 as many as 55000 hectares orland was covered against tbe 
budget allocatloQ of Rs. 4920 lakhs. 

2.U However, the I'erfomlance Budget of the J)eptt. (1995-96) gives a 
dllTerent picture. It states that In 1993-94 actual achievement wa.'1 28915 
hectares of land against the physical target of 57956 hectares against the 
Budgetary allocations ofRs. 4445lakhs which comes to 50%. In 1994-95 as 
many as 46250 hectares of land was covered under the schenle against the 
physical targets of65000 hectares with an allocation ofRIli • .5148lakhs and only 
3700 lakhs rupees were spent which comes to 71 % orthe target. In 1993-94 
there was c.oent per cent utilization of funds hut In 1994·95 only KII. 3700 Iakhs 
were utilised upto 31.12.1994 out of a provision of Rs. 5148 lakhs. The 
Information furnished by the Deptt. of Wastelands Development in the 
Uockground Note III respect of the physical and }'illunciul targets and the 
achievements made thereon Is even less than the pre\'ious two years whereas 
the cost escalation 1IIIIIcreasing rapidly. It is ccmtrodle1ory to the Information 
furnished In the I'erfornlunce nudget for the year 1995·96. The Committee 
would, therefore, like to he apprised of the reasons for this contradiction. 
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1.13 Secondly, the Committee are notsatlsned with the performance of the 
Deptt. ot-Wastelands Development under the Integrated Wastelands Devel
opment Scheme and they urge the Deptt. to fully utilize the funds aHocated 
under the scheme. As a new Deptt .. It has to face the growing challenges of 
regeneration of wastelands In the country and chalk out a strategy for speedy 
implementation of the scheme. In addition, the Committee desire to bow as 
to how and by what time, the remaining unspent amount of Rs. 1448 lakhs 
would be utilised by the Deptt. of Wastelands Development. 

%.14 The Deptt. has demanded only R •• 4950 lakhs for 1995-96. This 
provlsloD seems to be low compared to the huge task before them. Tbe 
Committee, theref~re, recommend that the Department of Wastelands Devel
opments sbould take up the matter regarding reasonable enhancement of the 

• allocatloD of amount under tbls head. 

%.15 The Committee observe that India has a large part of Its total 
landmass as wasteland. It Is assessed to be around 1Z95 lakb bectares In tbe 
country out of which 936.90 lakh hectares is non-forest wastelands for which' 
the Department of Wastelands Development would be responsible for the 
sustainable development. The Department of Wastelancb Development was 
established In 199% In the Ministry of Rural Development. The Committee 
note that as per the Performance Budget of the Ministry for the year 1995-96 
planwlse, yearwlse targets and allocations of fundi have not been Indicated. 
The Committee further note that with the meagre allocation of funds 'the 
existing pace of development will take a century to develop the existing known 
forest wasteland for sustainable use. The Committee as such strongly recom
mend that the Performa9ce Budget should clearly indicate allocation offunds 
and targets plan wise and yearwise so as to arrive at any meaningful conclusion. 
Besides, the Committee also recommend that an action plan should be chalked 
out to complete the challenging task of the development or wastelands wltblD 
limited time period that may be 10-15 yean. The Cpmmittee al~ feel that tbe 
existing stringency or funds for the task of Development orwaslelaDds COD be 
acbleved with the belp of sucb private agencies. For this. public awareness of 
tbe utility of agricultural land Is necessary. The Committee, tberefore, needs 
hardly emphasise that a publlcawareneu programme sbould be lauDcbed ID 
this regard. Tbe Committee furhter urge tbat tbe vlablnty oflDvolvlngprlvate 
agencies In this taskshould be examined and the Committee be apprlsedoftbe 
action taken In the matter. 

1.16 The Committee note that the Ministry of Rural DevelopmeDt h"ve 
formulated a set of Guidelines for development of Watenhed for all areas 
development schemes of the Ministry. From 1.4.95, these Guidelines will be 
applicable to the projects under the IWDP Sthenle also. The Committee 
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neoIIlmend that ... tofthe pldel ..... fOl'lllulated fOl"tbe Watenhed are .. be 
runlshed for the IafOl'lllatioD of the Committee. 

GnDt·Ia·AId kheme 

2.17 During the Seventh Fi\!e Year Plan a GnnlB-in-Aid Scheme was in 
operation in NWDB. Under this scheme, 100% central grant is made available to 
registered voluntary agencies, cooperatives mahiJa mandals, yuva mandals and 
other similar organizations for undertaking work directly or indirectly encourag
ing afforestation and ~steJand development. The work could include- actual 
implementation of smaD programmes like awareness raising. training and exteD~ 
sion, organization of people for protection etc. 

2.18 It bas been stated in a written note furnished to the Committee that the 
scheme is proposed to be enlarged. Land based activities wi)) be included for 
funding instead of nursery raising and tree planting activity alone. ProjecIB meant 
forawareness ra ising. appropriate technology application, training. extensioinand 
publicity will also be considered under this scheme. 

2.19 Anamounl ofRs. 3.00crores had beeneannarked for the year 1994-95 
and a simillr provision bas been made for 1995-96. 

1.20 The Committee Dote thai an amount ofRs. 3 crores was allocated for 
the year 1994-95 under the Grant·ln·Ald SchelDe. Out of this the Deptt. of 
Wastelaads DeYelOpmeDt could utilize only Rs. 1.%8 crons upto 31.1%.1994 
which comes to 41.66 .. O8ly and RI. 1.71 crores stUI remains UDutiUsed. A 
similar provision Is proposed to be made for 1995·96. The Committee have 
beea laformed through a written note that the workofaD the!3 projects which 
were implemeating the GraDts·in·Alds Scheme was eyaluated and the eyalu· 
atlon report is ayailable upto 31.3.1995. It was found after eyaluatioa that 
Z1 NGOs have done excellent work and their" sUrYiyal was between 78-90. 
5 NGOs have done very good work with the" sUrYlyalof60-70. 17 NGOs are 
stated to have done good workaad thelrsurYlyal perceatage Is 50-60. 3 NGOs 
have dODe average work only with a IIJ5, of 40·50 whereas 7 NGOs have done 
poor work with a sUrYiyal percentage below 40. The Committee would like to 
be apprised of the steps proposed to be taken "iast those NGOs whOle 
performance has been either poor or average. The Committee should also be 
apprised whether the Department of Wastelands DeYelopment proposes to 
put some sort of restrictloDS on such NGOs like putting them la blacklist, 
stopping ftnaDclal aid to them and taking any other punitive actloD against 
thOle whOle performanee Is far from satisfaction. 

Tech DolOR)' Development, Extension and Training Scheme 

2.211be main objeclives of the scheme a re 10 establish lechnical data base and 
to provide Issistana: to such projects wbich ire required for filling the PPS 
existing in tbe present tecbnology. To begin with, tbe scheme would aim II 



compilation of important technical data base on the wastelands development 
tccbniquesand models. This is done tbroughaclive collaborations with the various 
institutions, universities and departments. Based on compilation oravailable data, 
the existing technology gaps would be identified and pilot projects are initiated 

through various institutions, departments, universities, etc. for evolving suitable 
techniques to fill these gaps. The scbeme also envisages setting up of demonstra
tion centres for the reclamation of problematic lands Jike saJine, ravine, water 
logging etc. 

2.22 The scheme will be a 100% Centrally Sponsored/Central sector scheme. 
The projects are implemented mainly by the State Agriculture Univcrrsities,lCAR 
institutes, State Forest Departments, NGOs and other similar organizations. 

2.23 An amount of Rs. 2.00 crores was earmarked for the year 1994-95. The 
Department of Wastelands Development has asked for an amout ofRs. 2.00crores 
for 1995-96. 

2.24 When asked during evidence why the Department did not ask for 
enhancement in the Budget Estimate for 1995-96, the Sccretarystatcd as follows:-

"On technology development, 57 projCl-1s were given small amount 
including some good projects in Rajasthan and for multi-layered planta
tion project at Hissar. These projects also include experiments and 
evaluations conducted by agricultural universities and leading institu
tions for identifying region spedfic technologies applicable for require
mentswasteland. We bave provided an aJlocationoCRs. 2crore for this." 

%.2S The Committee note that an allocation of Rs. % crores was given to 
tbe Department ofWa!delands Development under the Technology Develop. 
ment, Extension and Training Scheme and the Department has posed same 
amount for the year 1995·96. During 1994·9S the Deptt. could utilise only 
about Rs. 1 crores and 9 lakhs. The Committee fan to undentand as to why 
the allocation orRs. % crores during 1995·96 can bejustlned when only SO% 
of the Budgetary Allocations could be utilized over the past two yean. The 
Comniittee hope that the amount allocated for 1995·96 will be fully utilised for 
this very Khenle and there will not be any dlvenlon of funds to any other 
scheme being Implemented by the Department. 

%.26 The Committee feel that not only there was Inadequate allocation of 
funds under this scheme but tbe meagre alRount sanctioned bave not been 
utilised fully. The Committee would like to be Infonned about the scope of 
technology develdpment and extension scheme. 

Investment Promotional Scbeme 

2.27 A Schtme"by the title 'MArgin Money Assistance' was launched in the 
year 1988-89 forencouraging OowoChto;titutional finance to faml forestry projects 
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by extending central assistance to project which need to be brought within the 
economic viability criteria of NABARD. Under the scheme, up of25% of project 
cost was given as grant (margin) by the Ceillral Government (NWDB), provided: 

i. An equal matching contribution was given by eligible institutions/State. 

ii. At least 50% of the total cost was fillanced by a financial institution. 

iii. The grant amount was based on need to make a project bankable. 

2.28 Keeping in view the mandate of the reconstituted NWDB the revised 
scheme will now be called the 'Illvestment Promotional Scheme'. 

2.29 The objective of the Scheme, that so far covered farm Corestry alone, 
would 1I0W cover other Ia nd -based activities as may be appropriate Cor a given area. 

2.30 The principal objective oC the scheme ill to facilitate/attract resources 
Crom financial institutions, corporate bodies, user industries, Cor the development 
of wastelands in the non-forest areas. 

Financial assistance under this scheme can be availed by: 

(a) User industries 

(b) Corporate bodies 

(c) Cooperatives 

(d) Public Sector Undertakingll of the Central alld State Governments 

(e) NGOs 

(I) Any other suitable institution 

2.31 Under this scheme the implementing agencies as listed above can 
Comlulate projects for the development of wastelands particularly private waste
lands. The scheme would provide finallcialassistance up to 25 % ofthe total project 
cost. Such projecL'! will be assisted by NWDB lifter they have been appraised, costs 
firmed up and cleared for the ballk loan by the concerned ballks/financiaI 
institutions. Based 011 the recommendation of the financial institution tbe required 
centra I assistance would be released 10 the conl'crned implementing agency. There 
is also provision to grant one per l'cnt as projel't Cormulation charges to tbc 
agencies. Financial institutions will assist in the preparation ofbankablc projects 
Cor NABARD financing. An EFC memo for this sl'heme bas been prepared and is 
in the process of finalization. 

2.32 An amount of Rs. 1.00 l'rore was allOl·ated for tbe scbeme Cor the year 
1994-95. However, t.he Department of Wastelands Development has posed a 
demand of Rs. 3.00 Crorcs for 1995-96 for implementation of tbe Scheme. 
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W.teIaDdJ Development Tuk Force 

2.33 UDder this scheme, non-forest Wlstelands in inaccessible and inhospita
ble temiJII like deserts, mountains, ravines, mine areas, etc. will be developed for 
I1IStaiaable use. It is proposed to enlist the services of a disciplined force of ex
servicemen, which will have the incidental benefit of providing avenues to resettle 
ex-servicemen. 

The Ministly of Defence will belp in raising the Wastelands Development 
Tuk Force, repair of vebicles etc. through the Territorial Anny Directorate. 

2.34 An amount of Rs. 1.00 crorea bad been earmarked for the year 1994-95. 
'Ibis plan allocation would develop 390 hectares of wastel.nds. The Budget 
Estimate for 1995--96 is Rs. 1.5 crores. 

2.35 The CoIilmlttee ftDd that durl ... I994-'5, an aDocation ofBs.l crore 
was made lor the InvestlDent Promotional S~beme and the Wate"nds 
Development Task Fon:e respectively. However, Dot even a single penny ..... 
spent undertbese s~bemes. Similarly, an amountorKs.l0 Iakbs was allocated 
lor Promotional and Critical Support Services but tbe entire amount remained 
uaspent. More so, only Bs. 3'" were spent agalast a budgetary allocation 
oIRs.5 "kbs under the Monitorial" Evaluation. Wben enquired .. to wby 
the bndgetary aDocations .. ade under these s~bemes could not be utilised, the 
~retary, Ministry orRurai Are .. and Employment (Deparbaent of Waste
lands Development) Inlanaed the Committee: 

"I bave not lapsed the amount In the BE. I have moved It to other 
IteIIIs. Up to one ~rore of npees, with the approval, I can divert the 
money from one bead to the other." 

2.37 The Committee strongly recommend tbat the fundssbould be utilised 
only for those s~bemes lor whl~b they bave been adually aDocated In the 
Budget Estlmates/Revlsed Estimates. The Committee furtber re~ommend 
that the allocation of funds sbould be made reallsti~aUy and there sbould not 
be any dlvenlon oltbefunds from one head to the other. The Committee desire 
tbe Mlalstry/DepartblentofWatelands Developmeatto reYlew theaUoc:atlons 
made against Item Nos. 5 to 8 01 the Performan~e Budget (Chapter IV, Page 
92) 01 the Mlnlstry/Department lor the year 1995·96. In addition, these 
schemes sbould be restnduredlO that tbey are Imple~eated In letter aad 
spirit. 

NEWDEUD; 
26 April, 1995 
Valsak/Ul6, 1917 (Sa/CQ) 

PRATAPRAO.B. BHOSALE, 
Chairman, 

SlQnding Committee on Urban and 
Rural Development. 



MINUTES OF THE 36TH SITIlNG OF THE COMMITIEE ON 
URBAN & RURAL DEVELOPMENT (1994-95) 

The Committee met on WednesdlY, the 5tb April, 1995 from 1100 hn. to 
13.20 blS. in Committee Room No. 'C', Parlilment HOllIe ADDexe, New Delbi. 

PRESENT 
Sbri Prataprao B. Bbosa~ - CMir""", 

MIIMBPu 
LoIcSIIbha 

2. Sbri Karil MU~I 

3. Sbri P.O. Cbavln 

4. Sbri Ram Singh KaSbwaD 

5. Sbri Girdbari La) Bharpvl 

6. Sbri Prabbulal Rawat 

7. Sbri P.P. Kalilperumal 

8. Sbri Surendra PII Pathak 

9. Sbri Sudbir Giri 

10. Sbri Gulam MohAmmad Khan 

11. Sbri P.R. Kumaramangallm 

12. Sbri Mlruti Deoram Sbelke 

RajyaSabha 
13. Sbri B.K. Hlriprasad 

14. Sbri Thennalll Balkrisblia Pillai 

15. Sbri SIngh PriYI Glutam 

16. Sbri Jigmohan 

17. Prof. VijlY Kumar Mllbotra 

18. . Dr. Jlgannath Misbra 

19. Dr. B.B. Dutta 

SECRETARIAT 

1. Sbri G.R. Juneja 

2. Sbri C.S. Joon 

Deputy Secretary 
Assistant Director 

2. The Committee It tbe outset welcomed tbe Members of the Committee 
present It the silling. The Committee tben considered Ind discussed the Demands . 
for Grants oftbe Ministry of Rural AreIS Ind Employment fortbe yelr 1995-96. 
The Committee observed that the Ministry had presented Plln OutllY for 1995-96 
IS Rs. noo crores IS 19ainst Rs. 5437.87 Crores (Ictull) in 1993-94Ind Rs. 7320 
crores (R.E.) in 1994-95. The Committee noted that tbe increaie in Budget 

45 



46 

&timates for 1995-96 WlS just around 6% if the BE 1995-96 was compared to 
R.E.I994-9S. 

3. The Committee then discussed Budget &timates 1995-96 for the main 
Schemes/Programmes viz. Jawahar Rozgar Yojana, Employment Assul'lnce 
Scheme, Integrated Rural Development Progl'lmme, RUI'II Housing, Develop
ment of Women and Children in RUI'II Areas, Land Records, Training of RUI'II 
Youth for Self-Employment, Rural Water Supply and Sanitation, Rural ROIds, etc. 

4. The Conunittee felt that considering tbe wide gamut of programmes/ 
schemes under Ministry the Plan Outlay for J995-96 would not be sufficient to 
meet the targets fixed for different schemes by tbe Ministry. The marginal increase 
in Budget &timates 1995-96 does not cover the percentage hike due to inflationary 
trends. The Committee feel that the Plan Outlay for 1995-96 should be adequately 
enhanced. The Committee then ad joumed to continue the discussion on Demands 
for Grants, 1995-96 for the Ministry of RUI'II Areas &. Employment/Dcpartment 
or Wastelands Development. 



MINUTES OF TIlE 37TH SITTING OF TIlE COMMIITEE ON URBAN cl 
RURAL DEVELOPMENT (1995-96) 

The Committee met on Thursday, the 6tb April, 1995 from 11.00 brs. to 12.45 
brs. in Committee Room ·C·. Parliament House Annexe. New Delbi. 

2. 

3. 
4. 

5. 

6. 

7. 

8. 
9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

PRESENT 

Shrj Partaprao B. Bbosale CIUlirman 

MF.t.mERs 

LoIcSablla 

Sbri V. Sobbanadreeswara Rao 

Shri S. Gangadhara Sanipalli 

Md. Ali AsraC Fatmi 

Shri Shailendra Mehto 

Shri Ram Singh Kashwan 

Shri Girdhari Lal Bhargava 

Shri Prabhulal Rawat 

Shri P.P. Kaliaperumal 

Shri Surendra Pal Pathak 

Shri Sudhir Giri 

Shri Gulam Mohammad Kban 

Shri Maruti Deoram Sbelke 

Rajya Sablla 
Shri B.K. Hariprasad 

Shri Sangh Priya Gautam 

'Prof. Vijay Kumar Malbotra 

Dr. Jagannath Mishra 

SECRETARIAT 

1. Shri G.R. Juneja 

2. Shri C.S. Joon 

Deputy Secrelllry 
Assistant Director 

2. The Committee resumed discussion on Demands for Grants (1995-96) of 
Ministry orRuml Areas and Employment/DepartmentoCWastelands Development. 
The Conunittee notcd witb concern tbe Inadequate attention paid towards tbe 
Rural Sanitation Programmes. The Committee did notapprecialccompartmentali
salion/categorisation of tbis programme and desired that Rural Sanitalion 
Programme should be launcbed in a comprehcnsive manner so as to benfil all 
categories of people/inhabitaJlts in the rural areas. 

47. 
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3. The Committee thendilcussed dellllnds fOlOranta for Deaert Development 
Programme (DDP) and "Drought ProllC Arca Programme (DPAP). 'Ibe Committee 
o~rved "that furtbere...,hasis sbould ~ given to watembed approach and bee 
plantation. 

4. The Committee" theD discuued Demlnds for Oram 1995-96 of the 
cte.-I'tmcnt of Wastelands DevelopmeDi. The Committee oblerved that Jodia bad 
a IaIF Part of ita IoIaI landmass ss wastelands. The Committee "DOted tbat 
De.-I'tmcnt of wastelands Development was a DeW Department created in 1992. 
"The committee also observed that with the meagre allocation i.~. 6028.00 lakbs to" 
this Depal'tmcnt aocl with the existiagpace of developnent it would take a ceDtury 
to develop tbe existing bow forest wasteland forlustailUlbie use. The Committee 
felt that aD action plaD sbou"1d be chalked out to coplete the cballenging tast oCtile 
development ofWaste1a~ withili. specified time. The committee oblerYed that 
adequate funcla sboulcl be giveD for development of Wastelands. Furtber. the 
involvement of private ageaciea to this task sboulcl be expIoIed. the Scope of • 
technology exteDSion sbould a~ be studied and its scope should be exploml in 
IndiaD conditioDS~ 

S. The committee desired that tbe detailed list of poiDta on various iuyes 
related to tile Demands for grants 1995-96 sbould be forwarded to the Minjatry 
ot Rural Aleas and EmpIoymcntJl)epartmcnt of Wastel.nds Development .ad 
replies should be placed before the Comalittee. 

The Committee lite" adjoumed. 
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Ri!Plu!sENTA11VES OF MlNlsmY.OP RUIAL AIlBAs AND EMPLoYMENT 

1. Shri B.N. Yugandblr, Secretary 

2. Shri Asbok Jailly, Add]., Secretary 

3. Sbri Pilat Mobandas, JS 

4. Sbri Sbivraj Singh, JS 

5. Smt. P. Jyoti Rao. JS 

6. Smt. Susbma Singh, JS. 

7. Sbri P.K Sivanandan, JS 

8. Sbri R.N. Bansa], AMA 

9. Dr. M.K. Ranjitsing. 00 (CAPART) 

10. Sbri B.K. Sinhl, OOG (CAPART) 

11. Shri Kuldeep Rai, ~irector 

12. Sbri Jagdisb Chandra, Consultant 

13. Sbri Sukumar Dass, Director 

14. Sbri K.S. Oagar, Oy. Secretary 

15. Shri M. Chaturvedi, Oy. Secretary 

16. Shri M. Neelakantan. Director 

17. Shri A.K. Dubey, Dy. Secretary 

18. Shri Sanjay Mitra, Dy. Secretary 

19. Smt. Lata Krishna Rao, Oy. Secretary 

20. Shri S.P. Chauhan, Jt. Director 

21. Shri P. Bbatnagar, DS 

22. Shri O.K. Bazzaz, US 

2. The Chairman welcomed the represent,atives of Ministry ofRura] Areas & 
Employment. Thereafter, The Committee sought clarification on Demands for 
Grants (1995-96) oftbe Ministry on tbe different programmes/activities relating 
to poverty alleviation, employment generation, water supply and sanitation, 
bouaing, land-records in the context oftbe plan budget and demands for Grants for 
the said year. 

3. A verbatim record of the evidence was kept. 

4.1be committee then adjourned to meet on 21st April, 1995 to take further 
evideace of tbe reptesentatives of tbe Ministry of Rural Areas and Emp]oyment/ 
Department of wastelinds Development. 



MINUTES OF TIlE 4TI1 SITnNG OF TIlE COMMITI"EE ON 
URBAN & RURAL DEVELOPMENT (1995-96) 

The Committee met on Friday, 21st April, 1995 from 10.30 hrs .. to 13.45 hra. 
and 15.00 hrs. to 17.20 hrs. in Committee Room 'C', Parliament House Annexe, 
New Delhi. 

PRESENT 

Shri Prataprao B. Bhosale - Chairman 

MEMBERS 

LokSablUl 

2. Sbri J. Cbokka Rao 

3. Sbri Dbannabiksbam 

4. Shri Girdbari Lal Bhargava 

5. Shri Surendra" Pal Patbak 

6. Shri Ram Pal Singh 

7. Shri Gulam Mobammad Khan 

RajyaSabha 
8. Shri Ram Deo Bbandari 

9. Sbri Nilotpal Basu 

10. Shri Sangh Priya Gautam 

11. Prof. Vijay Kumar Malbotra 

12. Smt. Mira Das 

13. Dr. B.B. Dutta 
SECRETARIAT 

1. Sbri S.N. Misbra 
2. Sml. Roli Srivastava 
3. Sbri G.R. Juneja 
4. Sbri C.S. Joon 

Additio1UJ1 Secretary 
Jomt Secretory 
Deputy Secretory 
Assistant Director 

REPRESENTA11VES OF MINJS11tY OP RtJIlAL AREAs AND EMPLoYMENT 

1. Sbri B.N. Yugandhar, Secretary 
2. Shri Asbok Jaitley, Addl. Secretary 

3. Sbri Palat Mohandas, JS 
4. Shri Shivraj Singh, IS 
5. Smt. P. lyoti Rao, IS 
6. Smt. Sushma Singh, IS 
7. Shri P.K. Sivanandan, IS 
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8. Sbri R.N. 8111511, A.M.A. 

9. Dr. M.K. Ranjilsinb, OO(CAPART) 

10. Sbri B.K. Sinha., 0.0.0. (CAPART) 

REPRESENTATIVES OF DEPAIlMENT OF WASlUANDS DEVELOPMENT 

1. Shri B.N. Yugandbar, Secretary (RA&E) 

2. Sbri Ashok Jelely, Additional Secretary (RAE&WD) 

3. Sbri Ranjit Issar, J.S. (WO) 

4. Sbri S. Subramaniam, Director (T.E.) 

S. Sbri R.K. Goel, DJ.O.F. 

6. Sbri A.R. Subbaih, Deputy Secretary 

2. The Cbainnan welcomed the representatives of Ministry of Rural Areas & 
Employment/Dcpartmcnt of Wastelands Development. Thereaftertbe Committee 
sought furtberclarification from tbe representatives of Ministry of Rural Areas & 
Employment. The representatives of the Mini"try explained tbe position in 
response to tbe querries made by Hon'hle Members. The Conunittee thereafter 
sought c1arifiations on the Demands for Grants, 1995-96 of the Department of 
Wastelands Development from the represcntative of that Departlllebt. 

3. A verbatim record of the evidence was kept. 

TIU! Committee tllen adjourned. 



MINUTES OF THE 5TH SITIING OF THE COMMITTEE ON 
URBAN & RURAL DEVELOPMENT (1995-96) 

The Commillee met on Sunday,tbe 23rd April, 1995 Crom 10.30 brs. to 
13.10 brs. in Committee Room Main, Parliament House Anncxe, New Delbi. 

PRESENT 

Sbri Prataprao B. Bbosale - Clloirman 

MBfDERS 

2. Sbri S. Gangadbal'll 

3. Sbri J. Cbokka Rao 

4. Sbri Dbannabiksbam 

S. Sbri P.O. Chavan 

LokSablUl 

6. Sbri Gulam Muhammad Khan 

Rajya SaMo 
7. Shri Nilotpal Basu 

8. Sbri Thennala Balkrisbna Pillai 

9. Sbri Sangh Priya Gaulam 

10. Shri Dcbabrata Biswas 

11. Prof. Vijay Kumar Malhotra 

12. Smt. Mira Das 

13. Dr. B.B. Dulla 

SECRETARIAT 

1. Sh,i S.N. Mishra - Additiunal Sc.'Cretflry 
2. Smt. Roli Srivastava - Joint Sc.'Crettlry 
3. Shri G.R. Juncja - Deplll}" Secrelttry 
4. Shri C.S. Joon - A. ..... islttnt Director 

2. Thc Committec thcn took up for l'Onsidera tion, tbe draft Report on Dema nds 
for Grants (1995-96) "fthe Ministry of Rural Areas & Employmcnt/Departmcnt 
of Wastelands Development and suggestcd some additionMmodilications. 

3. The Committce thcn adjourned to l'ontinue consideration and adoption of 

tbc Report at the silling of the Committl~c on 26.4.95. 

S3 



EXTRACf OF TIlE MINUTES OF THE 6TH SITIlNG OF 1HE 
COMMITI'EE ON UR13AN &: RURAL OEVFLOPMENT (1995-96) 

1be Committee met on Wednesday the 26th April, 1995 flOm 1S.00 hlS.to 
17.20 hrs. in Committee Roo ... 'E', Parliament House Annexe, New Delhi. 

PRESENT 

Shri Prataprao B. Bhosale - CluJirnuln 

MEMBERS 

Lolc SablllJ 

2. Shri J. Cbokka Rao 

3. Shri Ohlrmabikshlm 

4. Shri Karia Munda 

S. Shri K.M. Mathew. 

6. Shri P.O. Chlvan 

7. Shri Ram Singh Kasbwan 

8. Shri Girdbari La1 Bhlrgava 

9. Sbri P.P. Kaliaperumal 

10. Sbri Surendra Pal Patbak 

11. Shri Ram Pal Singh 

12. Sbri Sudhir Giri 

13. Sbri Subl'lta Mu~berjee 

Rajya Sabluz 
14. Sbri B.K. Hariprasad 

IS. Sbri Nilotpal Basu 

16. Sbri Thennala Balkrisbna Pillai 

17. Shri Shiv Prasad Chlnpuria 

18. Smt. Mira DIs 

19. Dr. Japnnatb Mishra 

20. Dr. B.B. Outta 

SECRETARIAT 

1. Sml. Roli Srivastava 

2. Shri G.R. Juneja 

3. Sbri C.S. Joon 

S4 

Joinl SecrellJry 

Deputy SecrellJry 

Ass;sllJnl Director 
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2. The Conunittee tben resumed consideration of the draft report on Demands 
for Grants (1995-96) of lb~ Ministry of Rural Areas & Employment/Department 
of Wastelands Development and adopted tbe same witb some additions/modifica
tions IS indicited in the ANNEXURE. 

3. Thereafter, the Conunittee autborised the Chairman to finalise and present! 
lay tbe report in both tbe Houses of Parliament. 

The Committee then iuljoumed. 



ANNEXURE 

Page Pan Additions/Modifications 
No. No./Line 

PART) 
3 2.2/Line 2 Substitute "does not covers' for "bardly 

covers'. 
1 3.8 Substitute tbe following Pan for Pan 

No. 3.8 'The Committee note tbat in few 
States progressive unspent balanc~s were 
more tban tbe funds released under JRY 
during 1994-95 as may be seen at Annexure 
n-Aand II-Bwbicbsbows tbattbecondition 
tbat seoond instalment of JRY is released 
only when 50% of tbe funds have been 
utilised, is not being followed by tbe Centre. 
The Committee also note tbat altbougb 
physical and financial acbievementbas been 
stated as more thalll00%, tbe accumulated 
unspent ba la nces to tbe lUnt ofRs. 48190.20 
lakbs as on 1.4.94 gives a different picture 
about the success of tbe programme. The 
Committee would like tbe Ministry to 
explain the reasons for the contradiction of 
mismatcb between cent percent financial 
and pbysicalacbievenu:nt in tbe centre and 
tbe underspending in different States. The 
Commillee would also like to be apprised 
about the reasons for tbe release of funds to 
Slates wbereaccumulated unspent balances 
are more tban 100% of the funds released 
during a particular year.' 

1 3.9 Add the followingafter'beillgstrengtbened'. 
5tb line from 'The Commillee note that tbere are COO1-

tbe bottom plaints in tbe Stales about the uniform 
applicatio~ of tbe guidelines issued by tbe 
Centre.' 

1 3.10 Add at tbe end 'The Committee furtber 
recommend tbat under JRY provision for 
construction of Senior Secondary Schemes 
be made keeping in view tbe requirements 
of the specific area.' 
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Page 
No. 

10 

10 

11 

15 

Para 
No JLi ne 

4.10& 4.11 

4.11 

4.12 

6.7 

57 

Additions/Modifications 

Substitute Para No. 4. 10 asCollows for Para 
Nos. 4.10 &. 4.11 'The Committee note that 
tbe pcrfonnance of IRDP during the last 
two years of the VIII Plan is satisfaction in 
financial and pbysical terms. However,the 
C()nunittcl~ are distressed to note that the 
actual number of beneficiaries assisted in 
absolute term i.e. to cross the poverty line 
is very low. On All India basis only 27.81 % 
of the bcllefidaries could cross tbe poverty 
line ofRs. 6,400/-. The Committee feel that 
incidence of the rural poverty is a big 
challenge bcl~)re tbe cduntry even after 
more than 40 years of planned develop
ment. In view of the seriousness of rural 
poverty the COllm"littee re('ommend tbattbe 
,,'riterion for the success of the programme 
should be the numher of beneficiaries as
sisted in absolute terms rather than statistics 
of number of beneficiaries assisted so far. 
Air, such tbe Committee rel'ommend tbat 
sUl'h programmes started for the alleviation 
of poverty IIbould benefit the rural poor 
qualitatively rather than quantitatively'. 

Add new Para No. 4.11 as follows 'The 
Committee note with concern tbat banks 
playa very important role in the 
implementation ofprogranune under IRDP. 
However. lbe attitude of banks is not very 
('ooperative. The Committee recollunend 
that Ministry should evaluate the 
performance of banks relating to the grant 
of loan under the sl'hcme.' 

For 'objective' read 'target'. 

Suhstitute !he following for Para No. 6.7 
'The Committee rCl'ommcnd that training 
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Page Para AddilionsIModificatirons 
No. No./Line 

under TRYSEM stlould be given to the 
beneficiaries to ensure self employment 
and enhance income generation. The Com-
mittee as sucb feel tbat training sbould be 
imparted considering tbe local material, 
market a nd local skills. Furtber tbe training 
should be given for economically viable 
tecbniques. The Committee also note tbat a 
lot of new tecbnologies is coming up in 
rural scenario and as sucb tbe Committee 
would like tbe training programme sbould 
reOet·t to address to tbese new opportunities'. 

19 8.S Add the following after 'in the country,' 
'The poor sanitation has caused number of 
communicable diseases such as malaria, 
plague etc. which have taken enormous 
lives during the last few years'. 

20 8.6 Substitute the foUowing Para for Para No. 
8.6 'The Committee reconunend that the 
sanitary unit should be a village instead of 
block'. 

20 8.7 Substitute the following Para for Para No. 
8.7 'The Committee further note tbat lack 
of awareness regarding Sanitation is the 
main cause ofpoorsanitalion in rural areas. 
The Committee would like that an aware-
ness campaign should be launcbed on 
warfooling and adequate funds should be 
given for such programmes'. 

23 9.7 Substitute the following Para for Para No. 
9.7 'The Committee also recommend that 
under this progralrune the benefit of new 
technologies should be taken. The Com-
mittee would also like tbat under this 
programme new designs should be made 
use of toad dress to tbe specific requirement 
of an area'. 



S9 

Page Pan AdditionslModifications 
No. NoJLine 

27 '11.6 Omit tbe following 'Furtber tbe Committee 
observe tbat under watersbed approacb, 
one good tecbnique is Artificial Water Re-
cbarge Progrllmme. The Committee would 
like to knowwhetherany initiative bas been 
taken to undertake this technique. The Com-
minee also recommend tbat the programme 
sbould be undertaken fn maximum number 
of places to produce the demand impact'. 

27 11.7 Substitute the following Para for Para No. 
11. 7 'The Committee observe thatthere are 
certain plantssuch'as Cactus, Zetropb Curus 

• and Jojoba wbicb not only preserve the land 
from degradation but also encourage natural 
regeneration. Besides tbese plants bave 
economic advantagesalso, the oil produced 
from Jojoba can be used lubricant for 
aeroplanes. The Conunittee as such recom-
mend tbat empbasis sbould be given to tree 
plantation activities. 

The Committee bave been apprised by tbe 
Secretary, Ministry during evidence tbat 
Israel had a highly develop technology for 
desert and dry land fanning. The Commit-
tee urge tbat Ministry sbould study these 
tecbnologies and explore tbe possibiJities 
of using in India'. 

31 13.5 Add tbe following after basic document 
'for possession and percolation'. 

31 13.5 Substitute tbe following for 'The Commit-
tee note tbat altbough empbasis has been 
given to computerization of land-records 
and latest technologies, without updating 
tbe land-records at the field level, advan-
tage cannot be taken ofthe latest technolo-
gies.' 'The Committee note that altbougb 



Page 
No. 

32 

47 

Pari 
NoJLinc 

14.4 

2.20 

60 

Add itionslModilications 

emphasis has been given to computeriza
tion of land-recoros but the upgradation oC 
tet'bnology can never substitute the impor
tance of actual infonnation gathering pro
cess at the gmund level'. 

Add the following aner the word Employ
ment 'the Secreta ry, Ministry alsoacknowl
edged before the ConU11ittee tbat NIAM 
should be with the Ministry oC Agriculture 
and not with the Ministry of Rural Areas &. 
Employment' . 

PART II 

Substitute Para No. 2.20 as follows for 2.20 
and 2.21 'The Committee note that an 
a mou nt of Rs. 3 crores was a lloea ted for the 
year 1994-95 under the Grant-in-aid
scheme. Out of this the DepU. of Waste
lands Development could utilize only 
Rs. 1.28 crores upto 31.12.1994. Which 
comes to 42.66% only and Rs. 1.72 crores 
still remains unutiliscd, a similar provision 
is proposcd to be made for 1995-96. The 
Committee havc been infonned through a 
writlen note that the work of all the 
53 projects which were implementing the 
Grants-in-aid-scheme was cvaluatcd and 
the t~valullti()n report is available upto 
31.3.1995. It was found after evaluation 
that 21 NGDs have done ext'cllent work and 
their percentage survival was between 
70-90. 5 NGDs have done very good work 
with the percentage survival of 60-70. 
17 NGDs a re stated to have done good work 
and their survival perccntage is 50-60. 
3 NGOs hllve done avenge work only with 
a perl'l~ntage survival ot' 40-50 whereas 
7 NODs have done poor work with a survival 
perct'ntagc below 40. The Committce would 



Page 
No. 

51 

Para 
No JLi ne 

2.35 

61 

Add itions/Modifi{'a tions 

like to be apprised of tbe steps proposed to 
be takellagainst those NGOs whose perfor
Ol8oce has been eitber poor or average. The 
Commillcc sbould also be appriscd wbetbcr 
lhe Department ofWastclands Development 
proposes to put somc sort of restrictions on 
sUl'h NOOs like pUlling them in blacklist, 
slopping tinandal aid to tbem and taking 
anyothcrpunitivc al'tionagainsttbose whose 
performance is far from satisfaction'. 

Suhstitutc thc following for Para No. 2.35 
and add Para No. 2.36 'The Committee lind 
that during 1994-95, IInallo{'ation or Rs. 1 
l~rorc was madc for tbc Investmcnt Pronto
tional Scbcmc and tbc Wastclands Dcvc
lopmcnt Task Fon'c respectively. Howevcr, 
nol even a singlc penny WIIS spent undcr 
Ihesl~ sc."hemes. Similarly, 8n amount or 
Rs. J() IlIkhs WIIS 1I110l'atcd for PromolionllI 
and Critical SupJX,rl Serviccs'buttbc entire 
a lIIount remained unspcnt. More sn, only 
R ... 39,(X)(} were spent against a budgctllry 
alloc."ationofR ... S lakhs under thc Monitor
ing& Evaluation. When cnquin~d as to wby 
the budgetary IIl1oclltions made undertbcse 
sl'ilcmcs l'ould not be utilised, tbc Secre
tary, Ministry of Rural Areas and Employ
mcnt (Departmcnt ofWastclallds Develop
mcnt) informed tbe Commillee: 

"I have Ilotlapscd the amount in the BE. I 
havc moved it to other itcms. Upto one 
{'rore or rupees, witb tbe approval, I {'an 
divert the moncy from one head to tbe 
other." 

The COlllmittee strongly rel'ollullcnd thai 
tbe funds should be utilised only for those. 
sl'hemes forwhkh they have beell actually 



Page 
No. 

Para 
NoJLine 

62 

AdditionsIModifications 

allocated in tbe Budget &timates/Revised 
EStimates. The Committee furtber recom
mend tbat the allocltionof rundssbould be 
made realistically and there should not be 
any diversion ortbe funds from one head to 
the other. The Committee desire the Minis
trjr!DepartmentofWasteJandsDevelopment 
to review the aUocations made against Item 
Nos. 5 to 8 of the Performance Budge~ 
(Chapter IV, Page 92) of the the Ministryl 
Department for the year 1995-96. In addi
tion, these IK"hemes sbould be restricted so 
that they are implemented in letter and 
spirit'. 
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